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That relates to (he resolution regard­
ing the inclusion of English in the 
Stgxth Schedule of the Constitution. 
We are making a consistent effort 
in that direction so that we may 
ultimately get it included I was 
hoping that you would please b-ar 
in mind that we would like at least 
2| hours for this very interesting 
subject Now the Leader of the 
House is here and I think on at least 
two occasions he has suggested that 
English should be included m the 
Eighth Schedule to the Constitution

Mr. Depnty-Speaker: The hon
Member has himself said that there 
is no likelihood of it being taken up 
today Therefore, he can try his 
luck again in the Committee when it 
is taken up there

Shri Vajpayee (Balrampur) May 
I suggest th(u the time allotted for 
the resolution on co-operative farm­
ing may be extended in view of the 
interest evinced on it’

Mr Deputy-Speaker: But that is 
not m this Report That has already 
been decided We will take up this 
question now So, the question is

“That this House agrees with 
the Thirty-ninth Report of the 
Committee on Private Members’ 
Bills and Resolutions presented 
to the House on the 26th March, 
1959”

The motion was adopted

15.S4 hi*.

RESOLUTION RE CO-OPERATIVE 
FARMING—-con Cd

Shri Vajpayee (Balrampur) The 
tune allotted for the resolution on co­
operative farming is only 2}  hours 
In view of the number of 
amendments given notice of by the 
hon Members and in view of the fact 
that there is a serious controversy 
going on on this question, may I re­
quest you to extend the time so that all 
■hades of opinion may be represented 
in this debate?

Mr. Depnty-Speaker: If I were to
take into consideration the amend­
ments that have been given notice of 
and the names that I have received, 
I am afraid even ten hours will not be 
enough

Shri Khadilkar (Ahmednagar) As 
my hon friend has suggested, let this 
matter be discussed from all angles m 
this House So, today we can discuss 
it for 2}  hours and the next time we 
can discuss it for another 2}  hours

Mr. Depnty-Speaker There will be 
another difficulty The next resolu­
tion, in whose name it stands, he might 
have objection that he would lose his 
chance as he shall have to try his 
luck again in the ballot

Shri V. P. Nayar (Quilon) Ifce next 
resolution happens to be in my name 
I shall be satisfied if I get an opportu­
nity to speak As long as that is done 
I am perfectly agreeable to the time 
for this resolution being extended

Mr. Deputy-Speaker: If that be the 
condition then there will only be 13 
minutes So, I can extend it by 12 
minutes

Shri Khadilkar: It would not be
doing justice to the matter under con­
sideration

Mr Depnty-Speaker: I have ne
objection if the House sits longer

Shri Nagi Reddy (Anantapur) We 
can sit half an hour more

Mr Depnty-Speaker: If we take the 
whole day, Shri Nayar shall have to 
t r y  his luck again next time.

Shri Khadilkar: We can request Shri 
Nayar whether it cannot be postponed

Shri V. P. Nayar: I would agree if 
I am given an opportunity to move 
my resolution My resolution has 
come second in the ballot after so 
much of effort on my part*

Mr. Depnty-Speaker: Then he does 
not agree

Shri V. P. Nayar: I want an opportu­
nity just to move this resolution.
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Mr. Degtttr-8peaker: I am asking 
him if he agrees to his resolution 
being carried to the next day. In that 
ease he shall have to try his luck next
Hm» Bp lii

Sferl Y. P. Nayar: I agree provided 
I get an opportunity to move my 
resolution. If I do not move it then 
1 shall have to try my luck in the bal­
lot again.

Mr. Depnty-Speaker: I cannot avoid 
it. He shall have to go to the ballot 
if it is to be taken up next time. That 
•cannot be helped. The House will now 
resume further discussion of the fol­
lowing resolution moved by Shri U. C. 
Patnaik on the 13th March, 1959:—

'This House recommends that 
the question of introducing co­
operative farming be given top 
priority in the programme of land 
reforms and agricultural develop­
ment in the country.”

Out of 2i hours allotted for the discus­
sion of the Resolutions, 13 minutes 
have already been taken up and 2 
hours and 17 minutes now remain for 
further discussion today. Hie only 
alternative now is for the House to sit 
longer. Shri Patnaik may now con­
tinue his speech.

*r« ftw  ( qfHTTH) :

m?T STT I

3’fTww *T(rtra.

m rft qr ar*
f  I

Shri V. C. Patnaik (Ganjam): Mr. 
‘Deputy-Speaker. . . .

Shri Aehar (Mangalore): On a point 
<of order. I submit that this Resolu­
tion cannot be discussed or taken up in 
this House.

IMr. Deputy-Speaker: Let it be mov- 
■ed first. Let the hon. Member finish 
his speech. Then it can be taken up.

Shri U. C. Patnaik: In January 
1959 the Nagpur Congress session 
passed certain resolutions, there was

a furore in the country, there wear* 
some who were very much in favour 
of the resolution, there were some 
who1 were Utterly against it, and 
there has been a lengthy controversy 
throughout the country ever since.

Mr. Deputy-Speaker: Just a
second. I shall not be able to give 
the hon. Member more than SO 
minutes. That would be the utmost 
I should warn him beforehand, so 
that he should try to conclude with­
in that time. He took 13 minutes 
last time and 17 minutes now remain.

Shri V. C. Patnaik: I did not take 
13 minutes that day. According to 
the Report itself it is about 11 mi­
nutes or so. Anyway, I would not 
like to waste my time over that 
minute or two.

As a result of these controversies, 
and as a result of this Private Mem­
bers’ Resolution in this House, there 
has been a lot of discussion, so many 
valuable opinions were given out 
from various sources and, in this 
House itself, a number of amend­
ments have been brought, which ex­
press divergent shades of opinion and 
various points of view. From all 
these opinions and from those discus­
sions, certain thoughts emerge, and 
I would request Government to exa­
mine them carefully and to adopt a 
future policy, a policy which will be 
the basis of our new nation-building 
and of our agricultural re-organisa- 
tion. If necessary, I would suggest 
to the hon. Prime Minister and the 
Cabinet that they should have a 
very small parliamentary committee, 
with the aid of technical experts, 
to examine this question to consider 
why things have not been moving 
fast according, to our expectations of 
those days, and to suggest what 
steps we can take with a view to 
accelerate the speed of work and to 
gear up the administrative machin­
ery.

The two important points that have 
emerged are the suggestions that on 
a country-wide scale, we should have
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service 00- operative* or agricultural 
mutual aid State-aided co-operatives 
The/a there is the other suggestion 
that in Oram Dan village*, in Bho- 
odan areas, in the Dandakaranya 
area, for instance, in Chilka-reclaim- 
ed area, in the areas of all these big 
projects where lot of land reclama­
tion has been or is being done, 
there should be an attempt to try 
the various systems that have been 
tried and found successful in different 
countries so that they will serve as 
a demonstration to our public and 
our agriculturists They would also 
serve as experimental stations to 
help our staff, official and non-offi­
cial, and get trained m the various 
types of co-operative organisations 
that have'been tried elsewhere and 
now experimented m our country

Then there is also another valuable 
suggestion It goes on to say that 
our co-operative machinery, official 
as well as non-official, should be re­
orientated and should be geared up 
for the envisaged re-organisation of 
our country and that there should be 
proper training of our staff, that is, 
the official staff, the non-official staff 
and the part-paid managerial staff

There has also been a proposal 
that our co-operative laws should be 
made easier and attractive They 
should enthuse the country instead 
of being an obstacle in the attempt 
for co-operation Our co-operative 
laws should facilitate co-operative 
organisations throughout Side by 
side, there should be laws on conso­
lidation of holdings, fixation of ceil­
ings, fixation of floors, arrangement 
for re-distribution of the surplus 
land and so on

There have also been suggestions 
that we should take to industries 
based upon agriculture, sylviculture, 
horticulture, pisciculture and the like 
to help the co-operative organisation, 
to help the country to accelerate the 
production drive and at the same 
time to absorb the surplus agricultu­
ral labour which will be available 
after all these new experiments are 
tried.

Then there is the real desire of the 
whole country that the co-operative 
organisation that is envisaged should 
be a real co-operative organisation— 
a living force which will inspire (be 
whole country, bring the public and 
the officials together, being the 
various departments together and 
prepare the departments for the heavy 
work of national re-organisation that 
is now envisaged

If time permits, I will give a brief 
synopsis of each view point that is now 
before the country Firstly, about 
service co-operatives I may submit 
that we have about 5£ lakh villages 
and we would be requiring at least 
about three to four lakh service co­
operatives—in some cases a eo-opera- 
tive for one village, in some cases 
for a group of villages and in some 
cases for part of a village Of course, 
we have to bear in mind that the 
smaller the group the greater is the 
chance of cohesion They will pro­
vide easier agricultural credit, agri­
cultural requirements, marketing 
faculties and facilities to increase 
agricultural output, eliminate avoida­
ble expenditure, provide facilities for 
the use of modem equipment, un­
proved techniques and better cultiva­
tion methods, better seeds and ferti­
lisers, conservation of organic 
manures, livestock breeding and 
minor irrigation works—very im­
portant items of agricultural co­
operation

All this could be done through 
these service co-operatives It is not 
that this mutual aid was not known 
to this country Those of us who 
come from rural parts know that it 
has been the usual practice in rural 
areas What we have now to do, is 
to modernise and systematise the an­
cient practice, to give it State-aid and 
other facilities, mobilise the human 
and land resources of this country for 
accelerating the food production drive 
In these service co-operatives we can 
ensure that adequate wages are pro­
vided for agricultural labour

Then, enforcement of consolidation 
of holdings and all laws relating to

0 8  (Ai) US.D.—7
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agriculture can be done through these. 
It has been suggested that we be not 
content with wily service co-opera­
tives throughout the country. Side by 
side, we should have colonisation in 
important places, particularly in Gov­
ernment lands and reclaimed waste 
areas, like Dandakaranya, Chilka and 
other areas, where reclamations are 
going on. We should try ex-service­
men settlements, refugee settlements, 
settlements of enthusiastic young- 
men inspired by the spirit of adven­
ture if they would like to go and 
settle down there. We can reclaim 
all these areas and have these settle­
ments, and the different types of 
agricultural co-operativesi It will 
be an advantage because there will 
be no difficulty in establishing these 
settlements. They do not involve 
detraction of ownership rights. They 
do not involve expropriation in any 
way, but at the same time every in­
dividual gets more land, some new 
land, some acquisition, some accre­
tion in which he can be satisfied with 
any type of co-operative. Let it be 
the collective or the undivided type. 
Let it be the individual or the 
divided type. Let it be the mixture 
of both the types or let us evolve 
any other system in this country. 
But then lfet u s  try to do co-operative 
fanning of any of these advanced 
types in all these villages.

Government has missed the bus all 
these years. The AICC has always 
had, as its rallying point, social and 
economic re-organisation. The Eco­
nomic Committee passed a resolu­
tion. Then the Agrarian Sub-Com­
mittee gave its report. All this took 
place in 1946-49 and still we have not 
been trying agricultural co-operatives 
anywhere. Suddenly, we come and 
say that the whole country will be 
covered with agricultural co-opera­
tives, thereby giving rise to so much 
of controversy and dissention.

Have you tried it when the zamin- 
daries were abolished? There was a 
lot of land coining at your disposal. 
States were merged. A lot of land

came in your possession. Inams were 
liquidated and a lot pi land came 
under Government Control. You 
have not tried it. You have not been 
trying it in any of these areas which 
are under Government. Therefore, I 
say that if you want to give the 
people the knowledge of rural co­
operative work of the advanced type 
as in Germany, Norway, Ireland, 
Italy and other countries or still more 
advanced type as you have in'Israel, 
China and elsewhere going up to the 
Commune stage, you have got to give 
the people the experience.

As an hon. Member has just point­
ed out and as the hon. Law Minis­
ter pointed out a few days ago when 
hon. Member, Shri Bhadauria, 
brought forward a Bill—he took all 
the trouble to formulate a Bill for 
co-operatives and the hon. Law Minis­
ter got up and opposed even the 
introduction—and just as my hon. 
friend there has opposed discussion 
of this thing on the ground that this 
is not a Central subject, this is a 
State subject. For co-operation you 
are giving crores of rupees. Yet it is 
a State subject! For agriculture you 
are giving crores of rupees. It is also 
a State subject. For fisheries you are 
giving crores of rupees It, too, is a 
State subject. This mania, differen­
tiation, according to our Constitution, 
between State and Central subjects in 
the Schedules is really something 
which has got to be thought over and, 
if necessary, liquidated rather then 
perpetrated and allowed to stand in 
the way of our national progress.

Then, Sir, during the last ten yean 
you find that some ban jar lands are 
going fallow. Areas which have been 
reclaimed by means of tractors are 
getting into individual hands and yet 
you are talking about co-operative 
farming, joint farming and all that 
stuff. I would say this: Try new
methods of agricultural co-operation, 
joint farming, collective fanning and 
all that on the reclaimed lands, fo r  
the whole country, you must have 
service co-operatives. I would further
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suggest that we must try to approach 
the problem in * realistic manner

I would like this House to consider 
some of those shortcomings which 
have stood in the way of our co­
operative progress and which has also 
stood in the way of our agricultural 
development, and which are also 
facing us towards the end of our 
Second Five-Year Plan also, wlien we 
are depending upon import of food- 
grains for our sustenance We would 
like the House to examine the snags 
in the organisation If possible, we 
should rectify that That is the first 
point that I would submit for the 
consideration of the House

Secondly, Sir, I would say that our 
Indian farmer is hard working In 
spite of the fragmentation of holdings 
that we have, in spite of the fact that 
their holdings are scattered tiny bits 
here and there our farmers are 
trying to make maximum use of their 
lands By self-employment, by his 
unceasing attachment to his land, he 
is somehow, going on We have now 
to see how we can improve his lot 
by adopting the modem methods of 
cultivation It has been our ideology 
to help his lot during the years of 
freedom, after freedom and uptill 
now In spite of the decision of the 
ruling party on the organisational 
lide to have co-operative organisations 
for agricultural development, after 
the reports of Kumarappa Committee 
and others, what do you find now9 
You find that you have got only 966 
Joint-farming societies, 391 Collec­
tive-farming societies, and 668 better- 
farming and tenant-farming societies 
It is practically admitted on all sides 
that many of them are not function­
ing well It is true that some of them 
are doing well, but it is a fact that 
many of them are not doing 
well I would not like to deal with 
this at length, except to say this There 
has been a recent report in the Press 
that some Punjab Government Officer 
was deputed to enquire about some of 
these matters and that his report was 
tibpt there has been some bungling in 
the co-operative organisation I think

it u  called Roy Chowdhury report I 
could see only a small press cutting " 
We have not been able to get at the 
original report

I would like to pass on now to other 
connected reports There is a book 
on Co-operative Farming brought out 
by the Planning Commission m 1988 
It is called “Studies in Co-operative 
Farming” brought out in December, 
1956 It mentions about twenty-two 
model co-operative farms set up by 
the Planning Commission and it is 
not a very happy report, nor does it 
show that co-operative farming has 
been a great success There is another 
book by Sir Malcolm Darling, K.CSI 
who has been the ex-Co-operative 
Registrar of the Punjab State He has 
come on the invitation of the Planning 
Commission and has given us a report 
on the Co-operative farming envisaged 
under our Five-Year Plan Sir 
Malcolm Darling’s report of 1987 
contains a very stringent criticism of 
our co-operative capacity and even in 
respect of credit facilities on the 
agricultural side, he has not been 
very hopeful The reason is this In 
British days, the Britishers were never 
thinking in terms of Co-operative 
farming They were all thinking in 
terms of Credit Societies, with the 
result that you had 1,79,000 Credit 
Societies m this country and very few 
Co-operatives and even those Co­
operatives were not functioning well 
In England, they do not believe in 
Co-operative farming The result is, 
the more of Malcolm Darlings that 
you import to give you reports, the 
less will be the result. The approach 
of Malcolm Darling or his understudy 
who are still in the country is very 
unhelpful They think in terms of 
Credit Co-operatives only We have 
got to think in other terms In 
January, 1959 a team of the CJPJL 
has reported only on the Credit 
Societies On the other hand, I would 
like to refer to one or two things, 
especially to the report of the Indian 
Delegation to China Some of the 
officers have done it and it is quiet all 
right and it corroborates what we,
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Members of Parliament, saw in China 
and reproduced in oat report This 
gives ut hope that in the bureaucratic 
triune work, too, there are some who 
believe in agricultural Co-operation.

There is also another article which
I would like to mention in this 
connection It is entitled "Studies in 
Indian Agricultural Economics” 
published by the Indian Society of 
Agricultural Economics. It is an
interesting reading Some of these 
are also there, to prove that people 
are thinking already in those terms 
Shri Shriman Narayan, an ex­
colleague of ours here, who is on the 
Planning Commission, representing 
agricultural side, has also been
writing articles on the subject But
in spite of that, we have not been able 
to make any progress We have not 
made any headway Why should it 
be so? Necessary legislations have 
not been framed

Mr. Depnty-8peaker The hon
Member's time is up

Shri U. C PatnaJk: I would require 
two or three minutes more, Sir

Mr. Depnty-Speaker: The hon
Member does not appreciate the 
pressure that is put upon my head

Shri D. C Pataaik: There was a
Committee to report on Co-operative 
Law That Committee has reported, 
but then, that Committee did not have 
any non-official on its personnel and 
therefore it has not been able to 
achieve much

From all these facts, Sir, we have 
to draw some lessons First, legisla­
tion has to be enacted, not by us, but 
by the States, but at oar instance, 
because the Planning Commission and 
the Government of India are giving a 
lot of financial aid to the States 
Legislation has, therefore, to be com­
pleted as early as possible Then, we 
should have adequate and qualified 
staff for the purpose The House wilj 
remember the success of agricultural 
co-operatives in countries like Den­
mark, Norway, Ireland and Italy

They have opened agriculturewaun- 
co-operative schools for adults, rani 
schools for woman and all that The 
Government of India and the Reserve 
Buik have started a Training Course, 
bat it la vary small It is manat only 
for Credit Societies. There Is no 
emphasis on agricultural co-opera­
tives Then, the All-India Coopera­
tive Union, of which one of the hon. 
Ministers of another Ministry is the 
President, has got a short-term course 
training for non-officialt. They could 
train only a few non-officials and we 
understand that although a Minister 
is in charge of the organisation, the 
Government of India have withdrawn 
the Grant for this year We should 
have proper training Aie number of 
trained personnel should be increased 
Assistance of Universities and educa­
tional bodies should be taken Adult 
education m Co-operation and Agri­
cultural production and marketing 
should be taken up Training Bhould 
be given to officers in charge of these 
Blocks Then, Sir, we have to think 
m terms of the machinery

Mr Deputy-Speaker: We have also 
to think about the time

Shri U. C Fatnaik. I have just a 
few more words to say I will take 
up only two or three minutes, 
because it is an important subject

Mr. Depnty-Speaker Therefore, 
there are so many hon Members who 
are anxious to speak That is all the 
more reason why he should take less 
time This is a very important 
subject and almost every Member 
who ib present in the House desires 
to speak.

Shrt U C. Fatnaik: I will take only 
two minutes, Sir

Regarding the machinery for work­
ing out the scheme, the services of file 
village schoql-masters could he 
utilised The Lok Sahaydk Sena could 
be utilised for mutual aid schemes 
The Gram Sahayak Camps could be 
utilised. The servioes o f fin
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University students vacation*
could alio ba utilised.

Then, I would say a word about 
mechanisation, and this will be my 
last point We are thinking in terms 
of mechanisation and tractorisation. 
But I would only like to give just one 
word of warning, that is, before we 
think at mechanisation and tractorisa­
tion on a very large scal«, let us think 
of the tractors, trucks and jeeps that 
we shall have to import and the 
amount of foreign currency that 
would be involved; and till Komatzus 
and MAN perform their agreements, 
let us try to go a little slow. There 
is also the difficulty of spare parts, 
import of fuel, suitability of land for 
deep ploughing and so on. One major 
point about mechanisation or rather 
tractorisation is this. What shall we 
do with our beef calves in our coun­
try? We do not eat beef and a result 
of tractorisation may be that we shall 
have to either export the beef or 
these calves.

16 his.

Mr. Deputy-Speaker: Now, the hon. 
Member should conclude, because he 
said that this was the last point.

Shri U. C. Fatnaik: Now, I con­
clude. Thank you, Sir.

Mr. Deputy-Speaker: Resolution 
moved:

“This House recommends that 
the question of introducing co­
operative farming be given top 
priority in the programme of land 
reforms and agricultural develop­
ment in the country".

Shri Aehar: I beg to submit that 
this resolution will some within the 
mischief of entry 14 and entry 82 of 
the Seventh Schedule of our Consti­
tution. If you analyse the resolution, 
you will find that the pith and 
essence of it is that co-operative 
farming be given top priority in the 
programme of land reforms and agri­
cultural - development in the country. 
So, there can be no doubt that the

intention of the resolution is, and the 
wording is also very clear on Ihis 
point, land reforms and development 
of agriculture. That is the pith and 
essence of the resolution. And that 
will affect development of agriculture. 
There can be no doubt about it  If 
we look at entry 14 of List H of the 
Seventh Schedule, we find it reads 
thus:

"Agriculture, including agricul­
tural education and research, 
protection against pests and pre­
vention of plant diseases.".

Let alone the method of farming; 
even education, research, protection 
against pests and prevention of plant 
diseases indirectly affect agriculture 
as contemplated in entry 14. Certain­
ly, about development of agriculture, 
there can be no doubt at all that it 
comes within the scope of this State 
List.

Again, if we look at entry 82 of the
II Schedule, we find that it reads:

“Incorporation, regulation and 
winding up of corporations, other 
than those specified in List I and 
universities; unincorporated trad­
ing, literary, scientific, religious 
and other societies and associa­
tions; co-operative societies.".

So, that is also clearly a State 
subject. In fact, this point was taken 
up on an earlier occasion when 
an amendment to the co-operative 
law was brought forward, and that 
objection was upheld.

Therefore, I submit that so far as 
this resolution is concerned, there can 
be no doubt that it will affect agri­
culture; moreover, the resolution also 
specifically refers to co-operative 
farming and agricultural development. 
So, this will come within the mischeif 
of the entries that I have mentioned.

Mr. Deputy-Speaker: I have heard
the hon. Member. I wish I could 
have agreed with him. I would have 
rather liked it very much because 
that would save me a lot of worry
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and other inconvenience that I am 
feeling as to how to select the 
speakers

But my difficulty is that all these 
Schedules and these Lists were 
formed under article 246 of the Con­
stitution which reads thus

“ (1) Notwithstanding anything 
in clauses (2) and (3), Parlia­
ment has exclusive power to make 
laws with respect to any of the 
matters enumerated in List I in 
the Seventh Schedule ",

and similarly, there are provisions 
with regard to the other lists The 
power that the legislature Has got is 
to enact legislation We are not 
enacting legislation on those subjects 
Then, we have instituted our Planning 
Commission also, and the development 
of agriculture and all those schemes 
that we are formulating have been 
entrusted to the Planning Commis­
sion Therefore, the discussion of this 
resolution or even the passing of it 
is not prohibited under the entries in 
the List that the hon Member has 
referred to

I am very sorry that I cannot agree 
with him. Now, we take up the 
amendments that have been tabled to 
this resolution

The first amendment is m the name 
of Shri P R Patel Does the hon 
Member want to move it9

Shri P. R. Patel (Mehsana) Yes, I 
want to move it

Mr. Deputy-Speaker: I think that
would be out of order, because he goes 
much beyond the scope of the resolu­
tion He says

“This House feels that the pre 
sent urgent need is the increase of 
food production with other agri­
cultural production and hencc 
nothing may be done which may 
disturb the present attachment of 
farmers to lands and the present 
family holding system This House

apprehends loss in production in 
disturbing the present system."

Perhaps, the hon Member seeks to 
have a chance to speak, and we shall 
see if he can get it

Shri D R. Chavan’s amendment also 
would share the same fate, because he 
also says

“This House is further of opinion 
that no haste be made to disturb 
the present pattern of individual 
cultivation unless sufficient ex­
perience is gained after first try­
ing the co-operative fanning on 
the surplus and reclaimed lands ” '
Then, there is an amendment in the 

name of Shri Shree Narayan Das
Shri Shree Narayan Das (Dar- 

bhsnga) I am moving it
Mr. Deputy-Speaker: So, this is 

moved Then, there is an amendment 
m the name of Shri N. B Maiti

Shri N. B. Maiti (Ghatal) I am 
moving it

Mr Deputy-Speaker: Then, there i« 
an amendment m the name of Shri 
M C Jam This also would be out of 
order For, he says*

“Steps be taken to simplify co­
operative laws and rules and to 
train adequate administrative and 
non-ofilcial personnel

(e) Adequate steps be taken to 
counteract the poisonous propa­
ganda earned on by vested inter­
ests even against the principle of 
co-operative farming"

Shri Raghubir Saha! (Budaun): May 
I draw your attention to amendment 
No 2?

Mr. Deputy-Speaker: 1 Shall draw 
his attentior to it, but he has to wait 
for a little Amendment No. 7 is iu 
the name of Dr Ram Subhag Singh

Dr. Ram Subhag Singh: I am moving
it
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Mr. Dep«ty-8peaker: So, this is 
moved The nest one is in the name 
of Shri Range. The hem Member is 
absent So, it goes by default The 
next one is in the name of Shri 
Mohammed Imam

Shri Mohammed Imam (Chitaldrugj 
I am moving it

Shri R. C. Sharma (Gwahor) • T am 
moving my amendment

Mr. Depnty-Speaker: As tor Shri 
Vajpayee's amendment, that is also 
beyond the scope of the resolution; so, 
I am afraid it would share the SH m e 
fate

Shri Jhubui Sinha (Siwan; 1 am 
moving my amendment

Mr. Deputy-Speaker: Then, there 
are amendments m the name of Shri 
Bibhuti Mishra

Shri Bibhuti Mishra (Bagaha) I am 
moving

Mr. Depnty-Speaker* So, both arc 
moved

Shri Raghnblr Sahal: I move my 
cmendment No 2

Shrbnatl Ila Palobondhuri (Naba- 
dwip) I move my amendment No 16

Mr. Deputy-Speaker: It is not yet 
circulated, I think

An Hon Member: She has got a
copy of it

Mr. Deputy-Speaker: Now, I come to 
Shn Raghubir Sahai’s amendment

Shri Baghubir Sahal: I am moving
it

Mr. Deputy-Speaker: This is not a 
substitute resolution, but this seeks to 
add to the original resolution As for 
Sardar A S Saigal’s amendment, the 
hon Member is not here So, that 
eould not be moved

Shri Raghnblr Sahal: I beg to move'
That in the Resolution,— 

add at the end—
“and should be taken up first 

in Gramdan villages and newly

reclaimed agricultural colonies
as an experimental measure.”

Shri Shree Narayan Das: I beg to
move.

That for the original Resolution, the 
following be substituted, namely

“This House is of opinion that 
the Central Government along
with various State Governments
should adopt suitable measures
for the establishment of Service 
Co-operatives in the next three 
years throughout the countiy and 
thus creating an atmosphere of co­
operation in which formation and 
development of joint co-operative 
farming by the people themselves 
may facilitated”
Shri N B. Maitl. I beg to move
That for the original Resolution, the 

following be substituted, namely
“This House is of opinion that the 

future agrarian pattern should be 
that of co-operative joint fanning, 
in which the land will be pooled 
for joint cultivation, the tenners 
continuing to retain their property 
rights, and getting a share from 
the net produce m proportion to 
their land Further, those who 
actually work on the land, 
whether they own the land or not, 
will get a share in proportion to 
the work put m by them on the 
joint farm

As a first step, prior to the insti­
tution of joint farming, service co­
operatives should be organised 
throughout the country This stage 
should be completed within a 
period of three years Even with­
in this period, however, wherever 
possible and generally agreed to 
by the farmers, joint cultivation 
may be started"
Dr. Ram Snbhag Singh: I beg to

move
That for the original Resolution, the 

following be substituted, namely
“This House recommends that 

during the next three years every
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possible effort should be made to 
organise Service Cooperatives all 
o««r the country and to develop 
the spirit of co-operation in gene­
ral so that' Co-operative Farms 
may be set up voluntarily by the 
people concerned wherever condi­
tions are mature.”

Shri Mohammed Imam: I beg to 
move:

That for the original Resolution, the 
following be substituted, namely:—

“This House is of opinion that 
a Committee be appointed to as­
sess and investigate if suitable 
conditions exist in the country for 
starting co-operative farming 
throughout the country, the effect 
it will have on the economy of 
the peasant, production of food and 
its financial implications to the 
Government. This House is fur­
ther at opinion that joint co-opera­
tive farming be tried in the first 
instance on Government lands and 
on lands acquired through Bhoo- 
dan Movement.”

Shri It. C. Sharma: I beg to move:

That for the original Resolution, the 
following be substituted, namely:

"This House recommends that 
during the next three ye%rs every 
possible effort be made to organise 
Service Cooperatives all over the 
country and, in general, to pro­
mote the spirit of cooperation in 
agriculture, so that co-operative 
farms may be set up voluntarily 
by the people and for this purpose 
immediate steps be taken:

(a) to train up adequate 
cadres of official and non-official 
personnel for Agricultural co­
operatives;

(b) to start joint co-operative
farms in Gram dan villager,
Bhoodan area, reclaimed govern­
ment lands, Dandakaranya and 
other projects; and

(e) to complete tetfslation re­
garding ceiling on land by the 
end at 1959.”

Skrl Jhnlan Stnha: I beg to move:
That for the original Resolution, the 

following be substituted, namely:
"This 3°use is of opinion that 

in the present state of our agricul­
tural economy co-operative farm­
ing is the most practical way of 
production of more food and for 
accelerating the pace of attainment 
of socialistic order in the country. 
The House, therefore, recommends 
that prompt steps be taken to pre­
pare the ground for the establish­
ment* of co-operative farming in 
the country by expediting the 
formation of service co-operatives 
and fixation of ceiling on land 
holding"
Shri Bibhuti MUhra: I beg to move:
That for the original Resolution, the 

following be substituted, namely:—
"This House is of opinion that 

top-most priority be given by 
Government to the principle of 
Co-operative farming in the deve­
lopment of agriculture and pro­
gramme of land reforms, but 
considers it essential that prior to 
undertaking farming on a co­
operative basis, the basic principles 
of and benefits accruing from such 
farming should be made known to 
farmers within some stipulated 
period and in the meanwhile ap­
propriate education to fanners be 
given so that they may make the 
co-operative farming a success;

This House is further of opinion 
that Government should frame 
necessary laws in respect of co­
operative farming."

That for the original Resolution, the 
following be substituted, namely:

'This House recommends to the 
Government that the Government 
should organise Co-operative 
Societies in the country promptly



$369 g—portion xe: CHAHBA 7, 1381 (SAKA) Co-opmvtive Farming $370

and steadily during the ensuing 
three year* and Introduce them 
In order to create the spirit of co­
operation in tiie country and there­
after to Introduce the oo-operative 
farming at places where the 
atmosphere for co-operative farm­
ing is ripe. In the meantime the 
Government should provide for 
imparting suitable education to the 
tanners in order to make Co­
operative farming a success and 
suitable legislation regarding co­
operative farming be formulated.’'

Shfimatl Ba Palehoodhorl: I beg to
move:

That for the original Resolution, the 
following be substituted, namely:—

“This House is of opinion that 
the Government of India should 
take steps:

(1) to bring in suitable legisla­
tion in order that co-operative 
farming may be introduced in 
the country without delay;

(2) to frame such simple rules 
under the legislation that the 
cultivators will not feel any 
difficulty in joining co-opera­
tive farms and be attracted to 
them; and

(3) to give due consideration 
in the legislation as regards 
establishment of small-scale in­
dustries and marketing facili­
ties.’'

Mr. Depaty-Speaker: Now, all these 
amendments as well as the original 
resolution are before the House. Now, 
I call upon Shri Nagi Reddy. But 
there is one thing in regard to the 
time-limit that is to be placed on 
speeches. It will be ten minutes. But 
then whoever has the floor goes on 
speaking and says he will have 
another five minutes; that would make 
it difficult for me. I shall have to 
enforce this time-limit strictly. Hon. 
Members should themselves exercise 
that discipline.

Shri A. C. Gaha (Barasat): Will 
those who are not mover* of amend­
ments also get some time?

Mr. Deputy-Speaker: Yes, surely; 
and those who have moved may net 
*et necessarily!

Shri Sinhasan Singh (Gorakhpur): 
May I suggest that the time for such 
an important matter is too short?

Mr. Depaty-Speaker: No further
time should be wasted now. Shri 
Nagi Reddy. He begins at 4*10.

Shri Nagi Beddy: A  great debate is 
taking place not only here, but all 
over the country, regarding our aims 
and the path that we should adopt for 
our future progress. The debate has 
begun rather late, but I am glad that 
it has begun at least now.

All those organisations which have 
been silent so far regarding certain 
progressive aspects of our developing 
economy have begun to raise their 
voice against everything that is pro­
gressive, and they are trying to water 
down, or to take back, whatever is to 
be achieved in our country.

For the first time an open cry has 
been brought out, and I should say a 
war cry has been given, that I f  this 
policy were to be pursued with any 
vehemence, then there will be blood­
shed, or there will be civil war and 
so on and so forth.

In attacking this policy of land 
reforms, the policy of ceilings and co­
operative farming, they are trying to 
adopt all methods that are possible. 
For example, tradition is being 
brought in to play its role. The pea­
sants are being roused on the basis of 
the past tradition in which they have 
been living, and they are being told 
that they will not have that in future. 
The peasants are illiterate and not 
experienced enough in the growing 
new economic and productive trends 
that are -taking place in the world. 
This backwardness of the peasantry is 
being taken advantage of to rouse a 
kind of revolt in the country against 
either the land reforms or the question 
of co-operative firming, in wh^teVer 
form it may be. Lastly, they have
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begun to quote ev*n Gandhiji against 
co-operative farming. That is the 
whole fun of the matter.

Shri Math fa i (Rajapur)-. He u a 
national heritage. Everybody quotes 
him or misquotes him

Shri Nagi Reddy: Yes, and the devils 
quote lurn most.

Shri Naushir Bharucha: The ques­
tion is what the devil is.

Shri Nagi Reddy: Today every kind 
of advantage is being taken to some­
how or other nullify the new trend 
that is now developing in the country, 
and we are told that the smaller the 
farm the greater the production. This 
»  the new economic theory that is 
being paraded even by those who 
believe in monopoly control of the 
largest industrial enterprises in our 
country. Monopoly control of the 
largest enterprises is essential for the 
greater profits of the monopolists, and 
there that is genuine democracy; and 
the smallness of the farm is essential 
for the sake of keeping society as it is, 
as otheiwise, once we begin to change 
the agricultural pattern in our cour- 
try, naturally the change will have to 
develop m the course of history ths 
biggest change, namely the socialisa­
tion of industry itself, if not now, 
some time later. Therefore it is that 
the ruling party in its resolution has 
placed before the country the idea of 
socialism and a socialist society, and 
it is towards that end that we are ex­
pected to progress.

We must think as to how we should 
change our land relations in our coun­
try. Co-operative farming is good, but 
co-operative farming is of different 
types. Quite naturally, there is 
primary farming which is not joint co­
operative fanning or collective farm­
ing of the biggest type. There is no 
doubt about that. We cannot progress 
without lint beginning with the A B C  
of our foundations. We must have a 
very strong foundation to progress to­
wards co-operative farming, and to- 
watts that end, the first pre-condi­
tion for anything important to be

achieved, is land reforms. Therefore 
it is that we are tobl in the Nagpur 
Resolution that by the end of this 
year, 1959, the State should come for­
ward with the Bills for ceilings and 
the whole of the surplus land should 
be pooled so that we can progress to 
the next stage.

There are people who oppose the 
ceilings themselves. As a matter of 
fact, m his opposition to ceilings, the 
expert of the Forum of Free Enter­
prise, Shri Masani, speaking here last 
time on co-operative farming, said that 
there were not more than 14 per cent 
of the landless labourers in our coun­
try, and all the rest were peasants. I 
thought he must have taken his statis­
tics from a very important Govern­
ment document But I find that the 
Agricultural Labour Enquiry Commit­
tee has given us a detailed account as 
to what the state of affairs in our 
country is. It says that 6B'9 per cent 
of the cultivators own less than IS 
per cent of the land, and every one 
who owns, for example, half an acre 
or one acre, cannot be called a peasant 
for the simple reason that his mam 
income, the income on which he 
mainly depends, is the income which 
he gets from wage-earning. Thsre- 
fore, when we calculate the actual 
number of agricultural labourers in 
our country, we should be able to 
see the actualities, and the real actua­
lity m our country today is that even 
after the abolition of the zamindaris, 
even after the abolition of the prince­
doms, less than 4-5 per cent of the 
cultivators own more than 34.-4 per 
cent of the cultivated land. That is 
the fact erf the matter.
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UntL we change this pattern of 
society, until land reforms take prior­
ity over anything else, and until the 
surplus land is distributed to the 

poor, to talk of co-operative 
farming in the sense of changing the 
pattern of our society is useless, and 
I do not think co-operative farming 
will be a real success Therefore, we 

lay our foundations strong, 
but we are told that smaller farms 
will be created out of this If Shri 
Masani is really true to the ideology 
for which he stands on land policy, 
he must have been one of the few 
who would stand for the division of 
land because the smaller the fann, 
the greater the production Somehow 
or other, when it came to the ques­
tion of division of lpnd, he is com­
pletely opposed to it He is opposed 
to ceiling Hie Communist Party be­
lieves in larger farms and mechani­
sation of production, but why does 
even such a party talk of land dis­
tribution? The simple reason is that 
unless we create a kind of enthusiasm, 
a kind of enthusiastic atmosphere m 
the villages through this measure of 
social justice, there is no possibility 
of creating co-operation for further 
progress Co-operation can be creat­
ed on the basis of enthusiasm, on the 
basis of even self-interest There­
fore, co-operatives, to be successful, 
must play the role of democracy

Today, what do we find’  Quite a 
number of co-operative societies are 
not functioning in the interests of 
the peasant, in the interests of the 
agricultural labourer, for the simple 
reason that most of these co-operative 
societies or organisations are manned 
by landlords, by money-lenders in 
the village and traders who have a 
grip over the whole of the village 
economy and the village peasants If 
we think of co-operative fanning in 
this pattern or condition of society, I 
am sure that, however good our in­
tentions, they will not yield good re­
sults

It is for this reason that we believe 
that the first, major important task 
of tha Government is to see that land

reforms are put through as early as 
possible and surplus lands distribu­
ted to landless labour

Last time, we were told that co­
operative farming had failed m all 
countries The name of even Mr 
Gomulka—whom Shri M R Masani 
quotes quite often—has been brought 
m and it was said that he has been 
against co-operative farming Here 
is his address to the 8th Plenary 
Session of the Communist Party of 
Poland on October 20, 1956 He
says

This great social idea of trans­
forming the production relations 
in the countryside requires not 
only State assistance in its imple­
mentation It also requires a 
great amount of explanatory work 
and clarification to popularise the 
importance of co-operaUve farm­
ing In order to build co-opera­
tive farms, we need creative and 
progressive thinking, which is 
the monopoly of no party and 
no single man"

Therefore, it is not that he is against 
co-operative farming It is that cer­
tain pre-conditions should be created, 
both material and mental, for the 
proper growth of co-operative farms

Again, in October 1958, when direc­
tions were given to the Party 

‘ workers, it was said

“The quick and lasting growth 
of agricultural production, the 
application of modern technique, 
the many-fold raise of labour 
productivity, are possible only on 
big, compact farms Such is the 
way of advance throughout the 
world”

Whether we like it or not, whether 
one wishes it or not, that is the way 
history is going to progress He says 
this happens in a capitalist society 
by taking the form of large agri­
cultural farms in the hands of land­
lords to the detriment of the small 
landholders, whereas in a socialist
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society, it should take a different 
form. That form is—

"Our way lies in the voluntary 
joining of peasant land to co­
operative farm*, husbanding then 
in various forma, according to 
peasants’ will and adapted to 
local conditions and needs’*.

So we see now how people try to 
quote in their own interests, to save 
their own property or their own pro­
fits even parsons in places where 
they are trying to adopt forms and 
methods. Of course, in a capitalist 
democracy they do not believe in 
giving out the true facts of life as 
they axe from different countries. 
I should only say that this deceipt 
is not going to bamboozle people 
who have come to think in terms of 
land reforms, co-operative fanning 
and future progress.

As the bell has bean rung, I would 
only say one thing, and that is, that 
simply because the ruling party has 
accepted co-operative fanning and 
land legislation, to think it should 
be smooth running is a very dan- 
grous idea. Of course, we all know 
people like Shri Ranga and Shri
M. R. Masani, depend on a certain 
amount of acceptance of their thought 
by certain big sections within the 
ruling party. That, I think is the 
danger now facing the country as a 
whole. A warning has been given 
in one of the articles in the Economic 
Weekly:

“A great day has come, but the 
fear whether it will happen or not 
has been expressed".

It is said:
‘The unanimous vote on the 

Nagpur Resolution Should not 
delude anyone into the belief 
that the august assembly that 
adopted it were all thirsting for 
its implementation. There are in­
dication* of considerable open 
opposition. There was widespread 
mental reservation.”

Then it says:
"IX left to themselves, some 

State Governments may just 
refuse to enact the necessary 
legislation, or if they are enacted,

' most of them will have enough 
loophole* for the landlords to 
escape” .

Therefore, I appeal to the Govern* 
ment to think in terras of reality, in 
terms of land reform and land dis­
tribution and then begin in a slow 
progress from the first stage of co­
operation to the higher stage of co­
operative farming, in between trying 
to develop the necessary cadre that 
is essential and also trying to build 
up the people’s role that is most 
essential to implement either land re­
forms or co-operative farming.

Dr. Sam Subbag Singh: I am glad 
that my hon. friend, Shri U. C. Pat­
naik, has focussed the attention of the 
House on one of the most burning 
topics of the day. I appreciate the 
idea contained in his Resolution as 
modified by our amendment. The 
amendment which stands in the 
names of several of my colleagues 
and of myself reads:

‘This House recommends that 
during the next three years every 
possible effort should be made to 
organise service co-operatives all 
over the country and to develop 
the spirit of co-operation in 
general so that co-operative farms 
may be set up voluntarily by the 
people concerned wherever condi­
tions are mature” .

We have heard enough quotations 
from foreign countries and I do not 
want to tire the patience of the 
House by quoting any more authority.
I simply want to take our friends to 
the conditions which exist in our own 
rural areas. There are three aspects 
to our amendment The first is that 
during the coming three years, service 
co-operatives should be organised 
throughout the country and a climate 
of co-operation should be created 
among the peasants so that co-opera­
tive farming may be organised volun­
tarily wherever conditions are'
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mature.
But the chief aim of all these is 

that we want to> change our family 
pattern of farming into co-operative 
farming. Everyone of us knows how 
this idea originated. This idea ori­
ginated because of the slow progress 
in our agricultural production, or
rattier due to the severe fall in pro­
duction in 1957-98. The fall was to 
the tune of over 6 million tons. Agri­
cultural production went up only by 
18*4 per cent over the figure of 1949- 
50.

Apart from this fall in production, 
this idea also got force due to rise in 
prices. Even today during Question 
Hour, my hon. friend, Shri A. M. 
11100188, said that they have fixed the
price of gram in Rajasthan at
Hs. 10*50, but they are( not m a
position to put any check on the price 
of gram or dal in Delhi or anywhere 
else. The same commodity is selling 
at Rs. SO or so in other markets. Dal 
is selling at a still higher prices.

Therefore, because of these, people 
started thinking that we should make 
some change in our agricultural 
pattern—due to fall in production and 
rise in prices. Also because of the 
maldistribution of our commodities, 
it was thought that we should also 
change the distributing agency. So 
the idea of co-operative farming and 
of State trading in foodgrains came 
into being. I am sorry that though 
these two ideas came into being long 
ago, they have not yet received any 
push, and the idea of State trading 
is still in embryo—the scheme has 
not yet been finalised.

Besides, the growth of our popula­
tion is very rapid. Every year our 
population is increasing by about 6 
million. So we have to import large 
quantities of foodgrains from foreign 
countries. Even last year, we had to 
import about 8*17 million tons which 
cost us over Ha. 120 crores. All these 
things are happening not because of 
the fault of the peasants. Just like 
Shri Fatnaik I would like to give 
some credit to our peasants because It 
is they who have succeeded in in* 
creasing our agricultural production,

whatever may be the quantum of in­
crease. I would also like to repudiate 
the insinuation made against them 
that they are not of a co-operative 
mind, because those who say that 
they are not trained in the spirit of 
co-operation have not studied the 
mind of the farmer*.

After having seen this state of 
affairs about production, prices, 

population and import of foodgrains, 
I would like to say something about 
the condition of agriculture in our 
country. As was pointed out, our 
farm sizes are very small and about 
59'1 per cent of our farms are below 
5 acres. Only 1'4 per cent of our 
farms are above 50 acres. So, much 
of the time and energy of the farmers 
are wasted in taking their bullocks 
or agricultural implements and other 
things to the farms and again bring­
ing them back to their villages. This 
wastage can be avoided if consolida­
tion of holdings is effected. Though 
some State Governments like Bom­
bay, Punjab and also U.P. and some 
others have undertaken this mea­
sure, still they have not been success­
ful in making any rapid advance and 
only about 15 million or 18 million 
acres of land have been consolidated. 
This is a very small percentage. 
Despite this, the pressure on land is 
increasing every day not only because 
of increase of population but also 
because of elimination of cottage in­
dustry in the rural areas.

For instance, people who used to 
live in mud houses or thatched or 
tiled houses and persons who w oe 
carrying on the business of tile- 
making etc. are being compelled, 
due to an increase in the standard of 
life or due to certain other conditions 
or due to increase in technology and 
machines, to take to some sort of 
fanning which may be good or bad. 
But, now, the only source of their 
livelihood is to depend upon forms. 
Therefore, despite consolidation, due 
to increasing pressure on land, the 
holdings are becoming more unecono­
mic and smaller.

If we go to the villages and see 
them, we will find that at least the 
small cultivators do their harvesting



8379 KwobitlMt re: MARCH 38, 1088 Co-optntto* Farming 8380

[Dr. Ram Subhag Singh]
work or threshing operation*—even 
ploughing and levelling—on co-opera­
tive lines because they cannot 
afford to have a good number of bul­
locks etc. Apart from that, it is 
inherent in their system that they 
should work on co-operative lines. 
The fault is ours because our depart­
ments have not studied the co-ope­
rative form of work which exists 
among our villagers. Had they 
studied it, the present problems 
would not have arisen.

Now, the point is that until and 
unless we increase the fertility of the 
soil the farmers would be nowhere 
and the country also would be no­
where. It would not be possible 
for the fanner to increase the ferti­
lity of the soil without proper 
manuring, irrigation and other things 
And, these things, canals and fertili­
ser factories cannot be constructed or 
built by the farmers. They will have 
to depend on big investment or better 
organisation and that can only be 
possible if Government or some better 
organisations come to their rescue.

Therefore, I think, if they are or­
ganised on a co-operative basis that 
problem could be solved. But, for 
getting them organised on this basis, 
it is necessary that a climate of co­
operation should be created; and that 
could be created only when no indi­
vidual is left to have large means of 
production, because, by having larger 
means of production, one is in a posi­
tion to exploit another man's labour. 
In order to avoid that, ceiling is 
necessary. It is also necessary that wc 
should end this exploitation not only 
there but everywhere. The ceiling 
should be put on means of production 
and also on the means of distribution 
by State activity such as State trad­
ing. But the challenge is not so much 
to the farmers today because as I said 
they are already to some extent hav­
ing some sort of i5o-operation. The 
only thing required is to encourage 
them. But the challenge is before the 
Government because a better organisa­
tion is needed—a better organisation 
with Membership of persons who are

known for their honesty and integrity 
and efficiency. Without efficiency. It 
may not be possible to cut much ice 
and the Government should also make 
up its mind that once we formulate 
any policy, we must have a firm deter­
mination to implement it.
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$  1 ufe qns fv  S fw rtt
SRft f>T dWTS * 3  f t ?  vun  $
a t Jrtr ?fr srft

fib <rforek ^  ?
%ft* ^3% «Tf<«nW*WT 

aft vfiprnpit tfcsH  
< n * w r i t v S t  •rtff vx 

$*rtt art 4  it&it $
*5  | ft: f t  njfa
**r % «ffc *rfm  *if*w  1 1 w z
$  ft> y f a  *FT TORT $

?fr i >*t % ww sn frr *r v f s v  If
t o  srcw

* rft a v  «ct *r| t  Pp  f r o  t o t

3  ftsrrc #  sfcft *??ft 3TRft 1 G rift 
n ?lt % m  S W  f t  

f t m  ^ N t f t  w  £fcft arrcft 
'spft

ft* f̂ Ffl TO f t  W Vtf
^ r * ^ | ? f t  'spft «b h j*  $ t w f

^  famfr ft? «j<t % fcnror ^
^5t ajT

*p tt «rt q r sftft 
tfr weft i f t v m  v tjtt  q»»iTt
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«flr wvwiT fataT-
i ^ p t  ^»t *w sw ir ^ t  1 1 3trr 
fc f t  fcfr «pt srftvro v r # t r ? * r f*  
H tn t v t  aft f a  *n?r f f a  q r  M r  
ir^r & ?*r f f t  % v m  vk  S«t i
sra*T *T£ $ ft? fa r » fr  wmwt 
«rrtRT?

*n ft  »To t p t  5 * p t  t |
^ fv  ^ 5 ^  ^  «fir with
^  ft*m  Sftr ftw r  t  ft? * m
____  -^ - S -jj  - *»■ «-V *t ^ ^W T  H ^ r r r T  w i t  •Ptq <Ti *TWt h  W V h t 
j f c f t i  o t t  3*  wrrat Ir gtT 
?fWt v t *[?[ >s«iVfi *f <s4H vm ft 
w t f  irtsRT ? t aft f r  *n fr  ?n? fe s n t 
«i^r ^ f t  ?ft A  ,« n p T  ft> g ^ o f t  
*fcft W V R t H?t ’CPRWan- * t  * *  V * *  *  
H fp p p  ^ r f t  I

t ffa r t  *TCT I SRft <PT 
5*rft t o  $  «rr5r tft <rftfc«rfa t , sprfa 
%h fa^ ft t  anft »im  ti *rra *t <*r*mr
^  t> ^TRHf 3fa> ^  ffrlT I #*T ^ t  
apifT f  * E T  1PT 5Pft*T *njs*T <Pt ?ft * * F R  
5RT*TTT ^ t , *PTT ?TPT * f  «pft*T ^ t  9?TT?H 

*pt ^ft W  P̂TETT 3 r m T  I 
s r^r %  t t s r * r  i r r t  ‘Jtoft 
sft jt q v  5̂  f W t  |  v tm q ^ fC T  
qsiflnr %  i f  1 ^  ^ t  ^
«n*» * v r  ftr fa n  $ ft? fcr 
5* f t t  *  *m  t ^ r  Ir w rit f W t  wt 4 f t  
*0}  n 'i f r  *^t '3w w *r w o i  ^t?ft 
an*Wt 1 f a r  f * e r  v rt i w  t o t  | ,  
^  v it  % w f  1 %rr W w  | ft?
f * R T  * f l T  j f a  Wt '3rf*TtfVTfT *?T fiW TT 
*3: 1 f  for 'fan $ «rtr ^*rr fvm^mr 
| 1 ihr fRrft ^  ^  sfft ^ tt, ^  
* r  *m  v t f  w fflr ?n(t $  1 *r t r

F̂RT WRIT t, ift*r «RW | I t
*> vrf*w w  & iprf, at* *m, 
w  q k  *fRT w rit ^  ycnft m

«w w t t  ^  »?p ^  «rr W t  | 1 
*m  «*fr w*r ^ t  ft?ft |, 
3% srr * r  wft vmr |, P«t *ftwr
VT9T | I PfiT ^T It R̂T 't̂ T ?Wt (  
fWt tw WWT t  %f(K #cft fT!IT | • w  
nr? % *nr, I *  1ffc *ft̂ r t?u t̂ ^ t r  

^  Ŵ TT f  I «fK f̂ ST 7 I  
f̂ FT #, ffZT I  f^RTR A «ftr y it 
| VRnm^ 1 ?Nt % jfrr # *Ftf s»j% 
5^t t  I *Rr M w  I  ftr «l!ft >FT »rtt-
»r»r juttbt % fpr t  ^  1 1 s«f ^ r  «Ft
f^WT% f TT?rr *TTfffT I Ssf̂ T
^?ft ^ irrflrm vfW f t  1

^  vh: VPT% ¥t iTRT 1 1  ^
vM mr n fa  *rt^tt 1 %nft 5*11̂  
^ t ^  ?rf*rftnfr
^T aft VFpfll I  ^  vrw  ^  I  I ^

^ t  9^vrx d*rf?wr jrw  1 Jm 
% ^ t  t  1 ^ftsr H«r*r 9  
«ft «r»fr ?w  aft v t t  j w  |

?i^t *P?rr an y w r  <ftr ^ p it  ipr 
y fk  Tt firgfT̂ r, * t  f w  vx ^fr 
«n ? f «ift «rnr ^ * r ,  ?ft ^ r  * p f  %  f t i t  
art IWT ^ P T T  t f u R w i ^ f » f t , i f f t  4 f t  
3*r <rr 5ftvrsn^t nr jthw mxr ^tvvt, 

«f «r»»>n % f W f  ^ <UT?ft 
^rWt «ftr « ^ < t ^ft % iro  vror
’ST f*RTR, VWT W5PT T̂T •TOTT 

ftifft flTVR TT *1*1 t>< «fl5t 
|, ?t fiRft ^afNftr ^t »ĵ T*r, *r̂  f t r o  
tit  <rw r O  *n ft*r v r  t^ r  ycwr 
an^ir 1

»T5 vfr aiTBT | fr  
?Nft v  m fim  % fm  fthffnt Ir 

* ft ^t arrWt 1 Jirr fH ^r
I  ft? wnr «TTC ORTTTRft’ ^  «t 
fvvH tngvr '̂wilt v snftw fift ̂ hir 1 
farfw  ̂ t t  o u a r r  <ft *n ^
f t  ^ ^  fw
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'H w wfl frfft <At 4 ’ <f^n 
r̂nprr • f t  nfowr tmftn ^ tr #  

frvft *  ftwr w r  t  f r  *n**r 
*r*r  ireft g fa m g  **■ 

v r f t  *W t *?t #  fasnft * T fip  1 *V 
f*FRH ^ f-iO  #sft vf tuftm 
$nr, t o  fam * *t w r n«r »rfl ?* , 
<rpft « !#  3ft, *tar qtft **r, 4 0  % *TFT
^  VTVt fftT
^  fwwsr ft  *pt x$*rtt w^t »f wfaM
5^TT q#*!T I *f>iitf Ŝt ^f*T ^ T T
nfirftr k w  *m *t fiwrr ju t fa  
*rfr f w  TOfr srawf t t  v t f  q fr - 
omr ?Tft faw T at vftnrnftiT *ft TafiT 
mprnft qfifr 1 ffrprr % fircfr *  

vift

nw w  • u *  Vfor tft 
frfti v  fifarr | 7

: WTO f<Mil»J
*  f w r  $  1 *jpt ârer *ft W r #  

q* #  1 *? t o  *  «rrtt i  1

5f*PfT % ftrfjt fcr #  ^ ttO " 
fŵ rr ^tw ri wnr % *rro ^  y£ 1 1 
«fta $*r f t  * m  * t  1$  ijw  *R*t ft? 
5*nTT ^ r tT̂  ^r I  I Jlfr
fafJift |, <mr<R t, ^r 
w*nM«nif fWt 1

*tar m  ^TfT^r farnT arraT | 1 
*frr n  anwiflO |, * ?r  fir<nwm  
t  1 *?r farfar %■ ftw  w pt q #  
|  1 t r n r  aft W fvrtt shft «ft ?trt«^t 
**Sr f ,  w £  Hz iH i  4«ft % fararo

#  WTOfcOT $, «ftr *r* 
w w t? w  «rrr v t  ^«ra# q#»t i 

o f v r O  w?ft f r w  >ipw % 
'♦ ^ m m p fW ' <n^pf t?KW Pi <nw 
f q w  |  n f t  w w A 1 »rWf #

f t  | ww * *  m  tn>nw 
*w $ | t w  w  nr fagr o t :
H«r^r 1 ^jr #  v tf
fir<hrii<f|i Prwt
V ^ THIR JUT | I fiRTPTf
Pw*ft spur >f̂ nT 1 tm
wrr f * « m  ?ft % m  f t  <3*  w r  
f t  irofV  |  fV  fn v r t t  # !ft  » t  vnrf-
fsw «p^t ^ f%?nft »r^iwK «FT 
4II*I*TI W IT  s i* ll I

^  ?PrT r̂ arpprr ni(!5i j  f%  
ff^ y r t̂ w f t  v t  w r  |  1

*nft T fr  arrar ^ f a  « ? ft  vt

^ * r  ^ ^ 1̂  w h t  f i x  v<ft «R|r 
* m  (  P f  y ^ fn g q  m  t ? t  
t u n  % f W  f»r  «ptti
!«n^f f  1

OTW : *H[ *^T Vprt

•ft WTuW : ^  S!ft w*w?rr %  
*wjf5T**T % n ft^ t  T> «TRT «PT f*T 

«Pt TtT iratt t  I

qv irFmtv wpw : w«wrr #  ^  
* T r i f v < r f  * n ft* fT ftrrT * n ft# ^ rr  
«P?r | 1

The Minister of Finance (Shri 
Moral# D eni): It has been wrongly 
reported. That is all I can say.

Mr. Depnty-Speaker: That has been 
wrongly reported.

«ft W IlM t : W  *T5RT f p W  
|  ? f t ^  |  I

Shri Mocarjl Deni: I onoly said that 
some people say that this is so. T said, 
“No.”  2 also said that democracy does 
not depend entirely on co-operative 
farming or co-operative things. Blit 
co-operation must be certainly there
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to strengthen democracy, and demo­
cracy out be guaranteed only fay co­
operation. That is all that 1 said.

: W sm  4
tr fW*FT fw rr f a  w f t  

% qfrw w piw
* t s f  $Wt 1 irwt #  ^
n iw p rw T  s r t w  i t a r f t  *  « [fa  

«ftr ftfffwr irtft Jtffra- >p* It 
apfrr $  «rftv <ffav %t*m t o

w  ^  wsr " f t  t o t  t o  f t  a rr W t 1 
■apftsr m  f*RTR % ?n*r **r 
^ c r  xnar 1 1 * r r o r  vr f t s r R  ? m t  

% %rr w *  ^  ^rr, %flr 
<tpt > w < *K ft s h f t  « ftw r  

MTt>t> ?ft %  q f ^ r m  5 W ,
w  « m t  JHSTW «pt f a f t t
w t  f  1 

\Start Jipuuth» Rao (Koraput) Mr 
Deputy-Speaker, Sir, my friend Shri 
Patnaik m his resolution wants to 
4jive top priority to co-operative farm­
ing m the programme of land re­
forms and agricultural development 
•of the country I am afraid that co­
operative farming cannot be taken 
•out of its context of land reforms 
Land reforms occupy a special and 
-significant place m our planned eco­
nomy, because they provide the 
-social, economic and institutional 
framework for agricultural develop­
ment and because of the influence 
they exert cm the vast majority of 
population The ambitious program­
me for industrial development en­
visaged in the second Plan also
depend to a large extent on the sur­
pluses to be created by the Indian 
agriculture to meet the steadily in­
creasing claims both on raw materials 
and food production Against this 

Imckground, the objectives of land 
reforms are two-fold. Firstly, to re­
move such impediments upon agricul­
tural production as arise from the 
character of the agrarian structure, 
and secondly, to create conditions for 
evolving as speedily as possible an 

433 (Ai) L.S.D.—8

agrarian economy with high* levels of 
efficiency and productivity.

The two vital decisions contained 
in the Nagpur Congress resolution ate, 
a ceiling on land holdings and co­
operative joint farming That resolu­
tion took into account the fact that 
millions of landless people and hold­
ers of uneconomic holdings can­
not be rehabilitated on an individual 
basis Therefore, the obvious alter­
native was co-operative joint farm­
ing

Co-operatum, like any other insti­
tutional organisation, must first of all 
have a definite purpose and meet the 
developmental needs They must also 
adapt themselves to the economic, 
social and political situations, tem­
peramental and ideological characte­
ristic of the people 

While co-operative joint farming is 
a new technique of tackling economic 
development, which brings about a 
social change, the resolution has pro­
ceeded on a very cautious and flexi­
ble basis Hie most important part 
of the Nagpur resolution is the 
second part which says

“As a first step prior to the 
institution of joint co-operative 
farming, service co-operatives 
should be organised throughout 
the country This stage might be 
reached within a penod of three 
years Even within this period, 
however whenever possible and 
generally agreed to by the far­
mers, joint cultivation may be 
started."

Therefore, it is a cautious and flexi­
ble approach and it is not possible 
to rush through co-operative joint 
farming at the outset

•
The present food situation in the 

country calls for immediate action 
If the programme of organising 
service co-ofeeratives is started in 
every village in right earnest, it will 
go a long way towards increasing the 
agricultural production in the coun­
try While there is controversy in 
the country about joint co-operative 
farming, all sections are agreed that 
service co-operatives play a vital role
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in augmenting agricultural production 
in the country. The Congress 
Agrarian Reforms Committee in 1949 
and the Planning Commission also 
recommended that experiments in 
co-operative farming should be start­
ed. However, much progress has not 
been made, and this fact has been 
taken into consideration when the 
Nagpur Congress resolution was 
passed. The Planning Commission 
wanted that at least 3,000 co-opera-  ̂
tive societies should be formed. 
Much progress not having been made, 
the resolution proceeded on a cau­
tious basis and said that as a first 
step, service co-operatives should be 
introduced m every village, so that 
people will get accustomed to this 
and ultimately, they will agree to 
co-opera tive joint farming

This programme of servicc co­
operatives should be accepted by all 
sections of thought Those who be­
lieve m co-operative joint farming 
must agree to this because it is a first 
step in that direction Those who are 
opposed to joint co-operative farming 
should also agree, because the service 
co-operatives will result in increased 
agricultural production and also m 
raising the standard of the people, 
and eliminating unemployment.

Co-operative joint farming is only 
the means or the first step, because 
under the first and second Plans, the 
ultimate objective laid down is co­
operative village management So, to
create this climate and feeling among­
st the villagers, we should go in a 
phased manner. Then, we can be 
sure of quick results Even the
Planning Commission expressed the 
view that during the traifsition period 
leading to the ultimate goal of co­
operative village management, in
every village lands will, be managed 
in three different ways: there will be 
some individual farmers cultivating 
their lands; groups of farmers pooling 
their lands into co-operative farming 
units; some lands belonging to the 
village community; and lands avail­
able for settlement of landless people 
During this transition period, there

will be an individual sector, a volun­
tary co-operative sector and a com­
munity sector in every village. This 
ultimately will lead to the establish­
ment of village co-operative manage­
ment.

The Planning Commission under­
took a study of the working of the 
various co-operative farms in India 
and from their report you find that 
defects like lack of spirit of co-oper- 
auon amongst the members at co­
operative farming societies led to the 
co-operatives being run more or less, 
in a bureaucratic manner like the 
joint-stock companies. Again if there 
is a member owning 2 acres of land 
and another owning 1 acre, the mem­
ber who owns 2 acres does not like 
that the man owning only 1 acre 
should get the same benefit, because 
that 1 acre is not as fertile as his 2 
acres of land Similarly, a man who 
owns one acre of land thinks that by 
introducing unproved seeds and in­
tensive methods of cultivation he can 
produce much more, or as much as 
the one owning two acres of land 
Then, we find that m the villages the 
landless labour will get a share with­
out owning any share in the land 
But then there are several complexes 
which have to be removed. People 
have to be educated We must raise 
the educational and cultural level of 
the people. We must also give them 
considerable experience so that they 
can get accustomed to this co-opera­
tive way of life. To make these co­
operatives successful we must create 
a cohesive force and sustaining faith 
in them.

The objections raised by some 
sections of the people to joint co­
operative farming are more or less 
ideological It is said that introduc­
tion of co-operative joint farming is 
the backdoor method of ushering in 
communism. They are entirely mis­
taken. It is a purely voluntary 
affair. We find that according to the 
1951 census 70 per cent of the popu­
lation live on agriculture, out o f 
whom 19 per cent are landless and 
48 per cent own lands ranging
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from 1 to 4 acres Now the unecono­
mic holdings can take advantage of 
the services of the co-operatives 
They will lielp them a great deal

It is also said that co-operatives 1 r 
the Eastern European countries have 
resulted In poor production They 
are again mistaken In those coun­
tries it is collective farming where 
the individual has no freedom Fur­
ther, in those countries collective 
farming is resorted to so that they 
can raise maximum capital for in­
dustries and gam of industrial labour, 
whereas the mam objective of co­
operative joint farming here is to in­
crease the agricultural production and 
also to raise the rural welfare of the 

^people
So, this being the background, I 

am afjgid the analogy which is re­
lied upon by the opponents to this 
co-operative joint farming is not 
correct This is a purely voluntary 
affair and people who are capable of 
cultivating their lands up to a certain 
standard aro left out for the present 
The hon Member, Shri Ranga, has 
referred to peasant proprietors They 
can stay out Nobody compels them 
to join

Mr. Deputy-Speaker: Order, order 
Why should there be so much of in­
coherent voices when we are discus­
sing co-operation’

Shri Jaganatha Rao: So, my sub­
mission is that co-operative joint 
farming here is purely voluntary 
without any measure of force or 
coercion To create the proper cli­
mate in the country, in the masses, 
that co-operative jomt farming is to 
their advantage, the Nagpur Resolu­
tion says that it should be introduced 
in a phased manner Therefore, the 
Resolution of my hon friend, Shn 
Patnaik, which seeks to give top 
priority to it, I submit, is not feasi­
ble, and so I oppose that resolution 
On the other hand, the amendment of 
Dr Ram Subhag Singh meets the 
need of the hour

Shri P. R. Patel; Mr Deputy- 
Speaker, it has been stated by my 
hon friend, Dr Ram Subhag Singh,

that we are resorting to co-operative 
farming because we want mass pro­
duction, because the prices are soaring 
high and because there is much 
burden on land But if we go 
through the statistics, in our country 
in 1955-56 the cultivable waste 
lands are 5 42 crores of acres, 
and fallow lands are 5 97 crore acres 
That means that 11 crore acres which 
can be cultivated are not cultivated 
Whose fault is this9 It is not for me 
to say But we have not given full 
care to cultivation and agriculturists 
at large of the country
17 his.

I would quote another figure The 
total crop area in 1955-56 was 36 33 
crore acres Out of this only 31 98 
crore acres were under cultivation 
That means that about 5 crore acres 
were not cultivated even though that 
was under the crop area 

Then, another argument is put for­
ward that there are so many labourers 
m the rural area What to do with 
them9 The general idea is to give 
them land That idea is, land to the 
landless I would give some figures 
for that also In our country owner- 
cultivators are 167 3 million, teoant- 
cultivators are 31 6 million and culti­
vating labourers are 44 8 million, that 
is about 12 6 per cent of the whole 
population I would ask a question, 
that is, whether farming requires any 
labour or not? If a factory requires 
labour, farming also requires labour 
and if we eliminate labour then how 
farming* is going to be done7 That is 
also a measure to be considered But 
I do not go into it

Then, another point has been put 
forward and that is that it is only the 
co-operatives that will give more 
yield As the tune is very short I 
would read some passages First, I 
would read a passage from the Report 
of the Indian Delegation to China on 
Agrarian Co-operatives I read a 
passage on page 9 of the Report In 
villages in China, so highly spoken of, 
the Report says

"There was no source of pure 
water supply in the villages Many
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wells were flush with the ground 
and the water supply was conta­
minated ”

Thu is the condition at the villagers 
in China, with high ideals and what­
ever talks we may hear todayl Then 
it further states

“Every family in the co-opera­
tive had been allotted a small 
plot of land close to their house 
for vegetable cultivation If there 
was no suitable land near the 
house, a piece of land in the fields 
close to the'village site was given 
This appeared to be the general 
system in all the co-operatives 
These plots were very carefully 
and intensively cultivated end it 
was a treat to see many of them 
growing a rich crop of vegetables ”

What does it show7 It shows one 
thing It shows that individual farm­
ing yields more This shows another 
thing, that, if there is attachment to 
land, naturally that also helps in more 
production However, I would say 
to hon Members that we cannot just 
imitate Chma I will leave it to our 
friends here to think over that We 
have to follow democratic methods 
and we should follow the best thing 
that could be done in this country

Then, I would like to refer to a 
small passage from the Report of the 
Indian Co-operative Delegation to 
U S S R and Czechoslovakia ,It states 
as follows on page 35

“Private plots are available 
even on State farms In certain 
instances the private income is as 
high as 50 per cent of the total 
income of a person from the col­
lective ”

If a man joins the Collective farm­
ing and whatever he gets for all the 
labour from a plot allotted to him, he 
gets 50 per cent of the income that he 
gets from this Collective farm It has 
been stated here that whatever is 
produced there in private farms is

allowed to be sold at whatever price 
they can obtain, while here our policy 
u  guite the reverse We do not like 
that farmers should get more. But 
in jiuasia, whatever yields they coû Ld 
sell in the market after giving to the 
State its fixed share at a fixed price 
and they can fetch any price and there 
u no limit We are talking of ceiling 
here We do not say that farmers 
should get more from the yields

Then, I would like to refer to the 
experience of Yugoslavia I would 
only read a few lines about this 
because I have very little time at my 
disposal There is an article written 
by Pasko Romac, a Communist—I 
think a well-informed Communist than 
any of my hon friends sitting here m 
this House (Interruptions). They 
pitn introduced co-operative farming 
The result was that the yield went 
down instead of getting more The 
experience of Yugoslavia will help us 
because it shows to us that Co-opera­
tive farming does not increase produc­
tion but, on the contrary, it decreases 
production So, they gave over lands 
to individuals That created initiative 
m the fanners That helps to achieve 
more and more production I will only 
read one line from the article It will 
help us

Mr Deputy-Speaker: Only two 
miriutes more

Shri P. R Patel: I will read a few
lines only from this article by Pasko 
Roinac He says

“Production, as a matter of fact, 
greatly fell and did not leave any 
surplus for marketing The society 
invested large funds m these co­
operatives, but they did not bring 
results ”

So, a more elastic system has to be 
found which would appeal more to 
increasing production In 1953, the 
Yugoslav Government passed flu 
regulation on the reorganisation of the 
peasants' working co-operatives The 
basis of this regulation was that peas­
ants were free to remain in or leave
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the peasants’ working co-operatives. 
The result ot the passing af this regu­
lation was that the majority of the 
co-operatives disintegrated, since the 
peasants withdrew their membership 
from the co-operatives. The land was 
returned to the peasants, and they 
began again to work as individual 
producers So, this is the experience 
of a satellite country of Russia. I 
would just read out a line about the 
experience of Poland Very recently, 
there was a meeting of the 'third 
Congress of the Polish United ’Wor­
kers’ Communist Party at Warsaw. 
Their experience is as follows

“The party and Government 
will not act on the advice of those 
dogmatists who would like to 
speed up the development of co­
operative farming with the help 
of administrative measures, with­
out taking into account the degree 
of consciousness of the peasant 
masses or the need to protect the 
country from a regression in agri­
cultural production similar to that 
which we experienced between 
1951 and 1953”

And the result was

‘The Polish communists will 
continue to place their main hopes 
upon the so-called ‘middle peas­
ant’ who owns less than the fixed 
limit of 20 hectares (approximate­
ly 50 acres) ”

So, they also bade good-bye to co­
operative farming and turned to indi­
vidual farming, or family farming

Mr. Deputy-Speaker: The hon
Member should conclude now

Shri P. R. Patel: I would not take 
more than a minute It is said that 
production increases because of co­
operative farming But I would 
submit that this is not a correct state­
ment I would just read out a line 
from the book Indian Agriculture in 
finef published by the Ministry of 
Agriculture, Government of India. 
There, at page 34, we find... .

Mr. Depaty-Speaker: He might just 
give the reference only.

Shri P. B. Patel: At page 36 o( the
book, we find that in China the 
paddy yield per acre was 2,387 lbs, 
while in U.S.A it was 8,080 lbs; in 
Russia, it was 1,918 lbs So, you will 
be pleased to see from this that the 
production in America is more than 
what it is m Russia and in China or 
in other countries

Pandit K. C. Sharma (Hapur). The 
temperature is different

Shri P. R. Patel: That is so m 
wheat, maize and other things also

17 IS hrs

[M r  S p x a k x r  tn  the Choir]

So, so far as the figures etc are 
concerned, they show clearly whether 
co-operation will increase production 
or not But certainly there is one 
thing, that is, that it will kill demo­
cracy, I have no doubt regarding this

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Ifehru): //Mr Speaker, Sir, I should 
like to express my gratification at the 
fact that the hon Member has brought 
this resolution before this House I 
should like to express also my pecu­
liar satisfaction that this subject of 
co-operation and co-operative farming 
has met, to a small extent, with rather 
aggressive and virulent opposition 
from some people, some Members in 
this House and some people outside, 
because it would have been a pity if 
a move of this kind should have been 
quietly and unthinkingly accepted 
without considering all the conse­
quences of it Therefore, the person 
most to be congratulated is the hon 
Member who is not here.

Shri U. C. Patnalk: I am here

Shri Jawaharlal Nehru: No, I was
not referring to the hon Member Shri 
Patnaik, but to another hon Member 
who is not here, and who had opposed 
this idea with a wealth of rhetorical
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vituperation which is perhaps unparal-
lelled in this House. t/ fi

I welcome this because we want this 
subject to be understood, to be treated 
as a live subject as it is, and not 
accepted as many things are willy 
Wily and then allowed to be passed 
by.

I must confess, though, that I have 
not been quite able to understand 
still, m spite of the strength of langu­
age used sometimes on the other side, 
the rationale or the logic or the 
reasonableness or the science of the 
opposition to this. I can understand, 
of course, an unreasoned passion, 
prejudice, a difficulty to comprehend 
something which you are not used to, 
apprehension, fear of everything new 
That, of course, one always has to 
meet with whenever there is any kind 
of step forward, but the attempt to 
argue and reason about this has not 
been understood by me because in 
spite of every effort I have not fol­
lowed that argument

What are we after7 You can put it 
in any way you like. We are after, 
well, broadly speaking, raising the 
standards of our people, increasing our 
production, organising or reorganising 
our agrarian economy, so that it can 
yield better results and bring better 
results for the people indulging in H 
and for the country. We areT after 
having higher forms of social 
organisation; we are after 
having a social organisation which 
helps in realising the social objectives 
that we have in view. There are so 
many ways of approaching this ques­
tion These are positive approaches 
Let us examine the negative approach, 
and it is only the negative approach 
that applies to hon ftexnbers who 
oppose this idea

The negative approach is: do not do 
it, it is dangerous, people will not like 
it, there will be trouble; and some­
times, it is even said that it will 
lessen, lower production. Well, of 
course, if any step that we take lessens 
production, not suddenly but basically,

then it is a wrong step. It is not a 
matter for argument. If anything is 
done which basically lowers our pro­
duction, yield per acre, it is a wronf 
step, because, obviously, we are aim­
ing at higher production, and one 
reason, among others, why we com­
mend the co-operative method is t f 
increase production. If one wants to 
argue on that subject, one should 
argue on the basis of facts, figures 
etc, and present a scientific argument. 
There is no good my making a state­
ment, and an hon. Member contradict­
ing that statement.

Nevertheless, I want this House to 
consider for a minute the negative 
aspects of it. If we do not do it, then 
what do we do about our agrarian 
economy and agriculture—that is, if 
we leave it in the small tiny patches, 
tiny holdings, the poor farmers strug­
gling hard to eke out a poor subsist 
tence, some a little better, some a 
little worse, but all really on a level 
of just eking out their subsistence; a 
bad harvest comes and they are 
knocked on the head

Now, it is conceivable that with a 
great deal of help from the State, or 
otherwise, the yield might go up a 
little—by better seeds, better this, 
better that, slightly better techniques, 
although hon. Member Shri Vajpayee 
does not seem to like any better tech­
niques because that might be mecha­
nisation. If you use a better plough, 
it may be mechanisation. I do not 
know at what stage mechanisation 
comes in.

Shri Vajpayee: I am opposed to
tractors, to the use of tractors.

Shri Jawaharlal Nehru: I see. I do 
not know if / the hon. Member is 
opposed to a' big tractor or a small 
tractor, or all tractors ‘Tractor’ is a 
vague word There are tractors 
almost as big as half the size of this 
House; there are tractors as small as a 
tiny car—just an overgrown plough 
19 a tractor.
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So I am not entering into that argu­
ment But it is worth considering 
what'all this leads to. What is the 
negative aspect? Leaving things as 
they are, I submit leads to the inevi­
table conclusion that you want to 
-petrify the poverty at the peasants and 
the poverty of this country I say 
there is no escape from that conclu­
sion, leaving things as they are. Of 
course, it may be that this process may 
take a little longer for them to go 
under, but most of them live at the 
verge.

Therefore, the first thing that we 
have to decide is that we cannot leave 
things as they are. Or, if you like to 
put it this way, we are just not going 
to admit or accept the fact of Indian 
poverty continuing or the poverty of 
our agricultural classes continuing. 
And if Shn Masani’s views are accept­
ed, whatever may happen to the cities 
or industries—they may advance or 
not—one thing is certain, that the 
Indian peasant remains poor and 
becomes poorer and poorer, with his 
small patch of land, and he just never 
gets out of this morass of poverty

Now that is a conclusion which, I 
am quite certain, nobody will think- 
mgly accept; they may unthinkingly— 
some hon Members apparently do— 
but thmkingly they will not accept, 
because we all want progress

Now, therefore, the negative aspect 
has to be ruled out The positive 
aspect has to be put there, the positive 
aspect of increasing our food produc­
tion, of reforming our agrarian eco­
nomy and all that. How? Now, I do 
not mean to say that there is only one 
particular way of doing it—I mean 
one rigid way—although the broad 
approach may be more or less the 1 
same

Also consider this While we may 
compare conditions in Russia or China 
°r Yugoslavia or Poland or America 
and we should profit by them—I see 
absolutely no reason why we should 
not profit by something that has been

done in America or fehina or Russia 
or Poland or Yugoslavia—I jiist do 
not understand this kind of apprehen­
sion and fear that we may do some­
thing that has been done in China and 
that may^lead us to perdition I do 
not accept the basic philosophy, if I 
may use the word, of China at present; 
it is up to them to do what they like, 
and it is up to me to do what I like, 
as I do not accept the basic philosophy 
of any other countries. But I do 
accept the fact that if a country does 
something well, I should profit by it 
and learn from it and copy it if neces­
sary, whether it is America or China 
or Russia or Poland or any other 
country

But having stud that, it is also 
equally important to remember that 
anything that we do should fit in with 
conditions m India We have to 
evolve our own policies, profiting by 
the experience of the rest of the 
yvorld Again, in evolving our policies, 
there is a major consideration, that is, 
however good some kind of social 
progress might be, ultimately social 
progress comes from certain objective 
conditions existing m that area, in that 
country where we are doing that The 
best of theoretical approaches will not 
fit m if the objective conditions are 
not ready for it. All these factors 
have to be borne in mind

Now, I have not a shadow of 
doubt—I say so with respect to those 
who may disagree with me—that co­
operatives are the right approach, that 
co-operative farming is the right 
objective to aim at The only criti­
cism that might be a valid criticism—
I do not say it is—is, how far our 
objective conditions in all the parts of 
India are suited for that at the present 
moment7 Might be. Or one may 
say—and rightly say—‘You cannot 
have this kind of thing which requires 
a good deal of training, without any 
trained persons to do it; you cannot 
simply pass a law and expect things 
to happen’ Now, these are right 
approaches and right criticisms which 
we can answer or remedy or do away
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with by training people or by creating 
those objective conditions. That is a 
different matter. That is the scientific 
approach to the problem. It is not 
good enough just to say that co­
operative farming or co-operatives are 
unsuited or something new or some­
thing against the genius of the Indian 
people, something against the lack of 
genius of the Indian farmer—call it 
whatever you like—and, therefore, you 
must not have them That, of course, 
has no meaning That is an unscienti­
fic approach And, if you accept that, 
you accept remaining sunk in poverty 
all the tune because you can never go 
ahead without doing something new

On the other hand, it would not be 
correct to say that co-operative farm­
ing is good and, therefore, have it 
everywhere tomorrow, because, that, I 
think, difficult I agree with Shn 
Patnadc that it would not be practi-' 
cable for me to say something which 
I cannot do In doing that I have to 
prepare the ground, I have to prepare 
the people’s minds, I have to win them 
over

And, there is the question—I think 
Shn Vajpayee referred to it with some 
force of voluntariness or not That 
too is an odd question It is an odd 
question so long as our Constitution, 
as it is today, remains m this coun­
try If the Constitution is broken 
down and changed, I do not know 
what will happen I cannot guarantee 
then But, so long as the Constitution 
is here,—a democratic Constitution, 
—, these fears and apprehensions 
•re unfounded But, I would go 
further than that It is difficult—I 
would say almost impossible in Indian 
conditions, certainly impossible, else­
where it is hardly possible—to bring 
about this kind of change-over over 
a wide country by methods of com­
pulsion You cannot You can pass a 
law in a sense; but you have to get 
people to work that law and get people 
in hundreds and millions to work that 
law Otherwise, you do not succeed

even if you are prepared to have a 
measure of compulsion.

And yet it seems to me quite 
absurd to say that one fanner 
can hold up the whole village and can 
prevent that whole village from go­
ing ahead I do not accept that posi­
tion I want to make it perfectly 
clear If you accept that position there 
will be no law passed by this Parlia­
ment or by a village panchayat or by 
the village co-operative; it is impos­
sible If the village co-operative wants 
to do something and one man says, 
'No, I veto it’, the village co-operative 
becomes helpless No co-operative can 
function like that, no panchayat can 
function like that, no legislature can 
function Democracy does not mean 
that each person can hold up the rest 
of the community So, fundamental­
ly, this thing can only come by a 
widespread general acceptance of it, 
some enthusiastic acceptance of it, if 
you like, rather passive acceptance, 
but acceptance

Then again Shn Vajpayee talked 
about pressures being exercised and 
among them, I believe, he mentioned* 
Oh, you stop water and this and that. 
I want to make it perfectly clear that 
if we consider a policy a right policy, 
we shall give every incentive in 
favour of that policy Not a question 
of pressure Yes, it would be a wrong 
pressure to cut off water I do not 
mean that kind of thing, but, of 
course, other incentives just as today 
we give or try to give incentives to the 
good farmer who grows more and 
give prizes or awards and take him 

.for Bharat darshan or a tour all round, 
whatever you like That is a'differ­
ent matter We give him incentives 
For a right policy we have to do it. 
Are we to give incentives for sloth 
for the lazy farmer, the bad farmer, 
the backward farmer or to a person 
who just refuses to change even 
though the world may change? Surely, 
we are going to give incentives
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Shri F. B. Fstel: Will it not be die- - 
crimination if some preference is given 
to one type of fanner?

glut Jawaharlal Nehru: It will be 
discrimination We will exercise this 
discrimination every time for better 
work} Discrimination is given to the 
better worker by better wages He 
produces more and we give him better 
wages Discrimination is allowed to 
the better farmer because, of course, 
he produces more. That is a type of 
incentive that you do always give In 
fact, I should like that type of discri­
mination somehow to be applied to all 
our factories and farms and plants and 
even government services But, it is 
difficult in government service because 
in government service everything goes 
by time-scale and time-scale rather 
suppresses

I put it to this House that we had 
rather slightly lost ourselves in think­
ing about these questions, if I may 
say so, in a rather wrong way I say 
so with all respect What has Yugo­
slavia done7 What has some other 
country done7 We ask whether this 
is democracy or not Of course we 
should profit by what Yugoslavia, 
Russia, China or America or England 
or Germany has done That is a diff­
erent matter We are trying to mea­
sure these questions by yardsticks 
which really may be useful occasion­
ally, but which have no great rele­
vance today We ought to consider 
the conditions in India We have to 
consider how to achieve our objective 
What is the best way? When I say 
conditions in India, it means not only 
the agricultural conditions but the peo­
ple of India too—the farmer and 
everything comes into the picture I 
have no doubt theoretically—let us 
take the theoretical part of it—co­
operation, co-operative working is good 
in every single department of human 
activity, except perhaps high artistic 
effort vocationally and that is a diff­
erent thing Even there co-operation 
is good But I can understand the 
individual creative artist You cannot 
produce a book by co-operation The 
individual writer writes a book or a

poem or whatever it may be. Leaving 
such artistic activity, m every other 
activity, co-operation is the better 
method There can be no doubt about 
it in theory You may raise difficul­
ties that in practice people may not 
accept it Let us meet that point. 
But it is a better way of life and in 
fact it is an inevitable way of life 
when you live in crowded communi­
ties It is all right that in a sparsely 
populated country, people have large 
farms living apart from each other If 
you go to the Vedic age, when there 
was much more land than the people 
presumably the land tenure system 
was then suited to that time when 
there was vast land and forest area m 
a relatively small population You 
cannot create conditions of the Vedic 
age m terms of the population in India 
today It was one hundred times less 
or more than one hundred times less 
than today and it grows apace The 
problem has changed Because the 
problem has changed you cannot, even 
for that reason, apply the old methods 
of dealing with it There is no other 
way I say with some confidence that 
there is no other way except the co­
operative way Now, co-operation can 
be Of many types There are the ser­
vice co-operatives and they too can 
be of many types There is the joint 
cultivation type and they too are of 
several types

Now again, there was the old idea 
of the separate farm There is noth­
ing bad in it but it is good enough only 
when the people are few and the land 
is much Or else, you conceive of the 
landlord system or the jagirdari 
systm where a person has a big farm 
and can profit by it and large numbers 
are held as serfs m that farm If you 
reject that, as you must, the alter­
native is, if you have too many people 
and too little land to give each of them 
an adequate quantity of land, what 
are you to do7—a little square or 
patch of land to each individual liv­
ing a terribly hard life and getting 
hardly anything at the end at It and 
the population increasing and 
that problem more and mom
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"lfcere is no solution that way That 
J* accepted

The soli)tion lies only in two ways 
•One is co-operation and ultimately co­
operative farming and the second is 
drawing people away from the land 
into industries—whether that industry 
is big, middle or small is another 
matter A fact which is rather uni­
que in the history of our country and 
which no doubt many hon Members 
of this House know is the ratio of 
agricultural and urban population in 
India and how it has varied In every 
country of Europe, so far as I know, 
in most of the industrialised countries 
of Europt throughout the 19th century, 
the urban population went up By 
urban’ 1 mean particularly, the popu­
lation engaged in industry It went 
up and up The agricultural popula­
tion wt nt down somewhere to 5 50 
60 40 somewhei e somewhere 40 60 and 
so on In America, of course, the agri­
cultural population is much less Pro­
portionately India is one of the very 
few countries—I do not know the 
figures relating to other countries— 
where throughout the 19th century and 
right up to a part of the 20th century 
the rural population went up and up 
at the cost of the urban population 
where m spite of the fact that preat 
cities like Calcutta and Bombay were 
built up the total urban population 
went down and down

What does that mean7 Lack of op­
portunities of work, lack of industrial 
activities, and everybody for lack of 
that falling back on the land and be­
coming a burden on the land The 
land was not empty The land was 
full, and more and more people came 
That is the basic cause of India’s po­
verty the burden on land So we have 
to take away people and give them 
occupation By 'taking away' I do 
not mean bring them to Calcutta 01 
Bombay and leave them there, but have 
industrial activities there, whether it 
be small industry, big industry, cot­
tage industry, whatever you like That 
is one aspect of it

% The other aspect is the co-operative 
approach to land problem I IB*hwt*- 
Sir, -this is the logical, scientific tn i 
reasonable approach to it  Further, 
apart from that, it helps you in the 
other objective you have; that Is to 
say, we have to raise primarily in* 
production from land Now, it goes 
without much argument—surely, it 
should be obvious—that, given other 
things being equal, with better techni­
que, with better methods, production 
is more That is the lesson all over 
the world that you can learn from it 
To say that primitive tools or bad 
technique will give you more seems 
to be on the face of it contradictory

Now, better techniques cannot be 
utilised on small patches of land 
It is difficult It is possible for a big 
farmer with a very big farm of hund­
reds and hundreds of acres to use 
better techniques When you are not 
having that you have to come back 
to small farms, small holdings You 
cannot utilise better techniques there 
I am not for a moment talking about 
tractors Not that I am opposed *to 
tractors but I do not thmk that trac­
tor-, in piesent conditions m India can 
be used on a mass scale It may be 
used Bnd it should be used I am not 
thinking of tractors but I am think­
ing nevertheless in terms of better 
tools and better techniques They 
cannot be utilised on small patches of 
land First of all, the small, poor 
agriculturist has no resources at all 
Secondly, he has no mental training 
background to do it He just can’t do 
it Therefore, m order to use these 
techniques you have to have larger 
areas

For my part I do not want the 
area to be too large for other reasons 
not connected with this, although a 
larger area will give more production 
I have no doubt, for instance, if I may 
say so, that a State farm of 1000 acres, 
10,000 acres or 20,000 acres will yield 
good results

Shri P R Patel- In Rajasthan thev 
failed
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Start J im btfla l Nehru In 
Rajasthan’  I am grateful to the hon 
Member for reminding me In 
Rajasthan the most wonderful Results 
are being achieved today—amazing
results 1 am going to see it in the 
next week In about four days tune 
I am visiting that place They only 
had 5000 acres, and the crops there, 
I am told by people who have seen 
them, are just astonishing A normal­
ly 4 ft high crop is 10 ft high there

 ̂ Shri P. R Patel: This information 
was given in the Assembly there

Shri Jawaharial Nehru: Crops do
not grow m the Assembly, crops grow 
in the fields

But I &dy, 1 do not recommend that 
J am not recommending that, except 
that I think, we should have State 
farms—few or more is a different 
matter We are not suggesting that 
as the normal pattern of agricultural 
economy, not because it does not pro­
duce more but because there are other 
human factors involved and many 
things which we do not accept But I 
do think where possible, without dis­
turbance to the people there, state 
farms can be created, they should be 
created—a few such farms—for a 
variety of reasons, for greater experi­
mentation and greater production 
which will come to the States, 1 car 
not say as a reserve, but to meet n 
contingency But that is by the way 
We are aiming at an agrarian econom> 
by having small farms co-operativelv 
organised oh the village basis, because 
I  would rather that the area was not 
too big, for, I do not think co-opera­
tion functions successfully if it is too 
big Co-operation is essentially the 
idea of a big family becoming bigger 
and bigger

And here, may I, with all respect 
put an aspect before this House, and 
especially before the hon Member 
Shn Vajpayee’  What is a large Hindu 
family except a co-operative7 A large 
Hindu family indulging in joint culti­
vation, what is it except a co-opera- 
tive for that area17 It is It functions

now Just enlarge that idea of joint 
farming and make the whole village 
into a family It is just a slight en­
largement of that idea There is noth­
ing novel about it, nothing very revo­
lutionary about it 

I do not want that to go beyond a 
village or two villages if you like, 
because, otherwise, that very intimate 
factor is lost, the knowledge of each 
other Strangers come in and people 
do not know one another Then 
two things may happen One is, 
the official may come in there 
and I want, as far as possible, 
not to have official intrusion Secondly, 
a few clever people in that group of 
big villages may become bosses there 
and may exploit others Of course, 
there is always that danger in every 
democratic institution But there it 
is But in a small village where peo­
ple know each other, the sense of 
knowledge of almost family relation 
ship is still there Therefore, they 
know who the knaves are and who 
the good people are More or less 
they can pull together and quarrel 
together and still carry on This is 
the idea That is, a village, or mâ  
bp two villages if one village is too 
small a unit will form a co-operative 
unit, and these units forming ten to
12 units, will become a union of co­
operatives for economic purposes and 
for various things A small unit may 
not be capable of producing results or 
may not be wholly viable But the 
union is viable It can help them 
That is the approach to this question, 
and if they can undertake joint culti­
vation, well and good They can do 
so tomorrow well and good But I 
do not ask them to do so because I 
realise good as joint cultivation is, 
vou grow into it It cannot be im­
posed You have to leam it and learn 
the psycholwfy of it, and learn the 
practice of W  

So far as practice is concerned, 1 
think it is of the utmost importance 
that from now onwards we shou'd 
tram peopl large numbers of peo­
ple; it will never succeed unless they 
are trained co operators and training 
means, the Central Government and



8407 Resohrttow re: MARCH 28, 1989 Co-operative Farming 8408-

[Sfari Jawaharlal Nehru] 
the State Governments and the Com­
munity Development movement, all 
should undertake this task m its 
various stages and degrees First, 
there should be some—not; too many 
but a fairly limited number—high- 
class, trained people who are really 
experts in it, and whom we tram 
We may have special classes, in our 
agricultural colleges, rural institutes 
and other places That is to say, every 
State should have a handful of people, 
with complete knowledge and exper­
ience The next stage is, people of a 
good deal of experience, not with that 
much standard, but still The next 
stage is of course the Panchs and the 
Surpanchs who should be given some 
training in it by the co-operative^ b.v 
the Community Development move­
ment, etc, so, that there should be 
a large base of some training, a little 
higher base of more adequate training 
and the top with really very high-class 
training That is essential

The other part which, I said, is the 
psychological part, grows and will 
grow if they start m two ways If 
they start with service co-operatives 
and work it, and work it to a success, 
the next step is the smaller step for 
them It is not I who decide or Parlia­
ment that decides The service co­
operative decides They decide it*
I do not come into the picture at all 
If they want some help from us, we 
should try to give it They will decide 
it ultimately by their own experience 
in the Bervice co-operatives as well as 
by seeing how they are functioning m 
the joint cultivation areas The farmer 
goes more by example than by 
theory These are the stages that I 
see

I accept, I am convinced that for a 
variety of reasons joint %ltivation is 
desirable for greater production, 
greater cohesion and a progressive 
removal of class distinctions It is an 
important thing This is the psycho- 
logical part of it  You change gra­
dually, not suddenly, the whole social 
fabric of the village in that way A 
co-operative functioning like this, a

panchtyat and all these village orga­
nisations, should build up the real 
democratic basis of our society. 
Whether you look at it from this larger 
framework of going towards a social 
structure which is more in m m hm m o  
with the ideals which you are'aiming 
at, more m consonance with real demo­
cracy as well as a more productive 
structure and gradually leading up to 
raising the peasantry and the farmers 
to a higher level of life, whichever 
way you look at it, it is desirable Uy 
saying so does hot mean that it is 
simple and easy It means each step- 
following the other, it means hard 
work, millions of people being ap­
proached It xpeans also not too rigid 
an approach A broad outlook may 
be clear enough, but in its application, 
it should not be rigid 

I am not an expert, but in a huge 
country like India, I do not like any 
ngid approach which must apply to 
every bit of India Sometimes the 
approach you may make to a wheat- 
growing area may not be the same as 
the aDproach to a rice-growing area 
Conditions are different and the ap­
proach will have to be adapted to the 
conditions Let not the approach be 
too rigid It should be flexible and. 
inevitably, there will have to be 
stages The first stage, broadly speak­
ing, is the service co-operatives, multi- 
service cooperatives There too, I do 
not wish to be rigid about it The 
next stage is joint cultivation societies, 
not suddenly overnight all over the 
country, gradually, the service co­
operatives will become joint cultiva­
tion societies There will be a period 
when you can see both functioning 
and there will be better experience 

In theory, I would submit to the 
Houst;, there can be no doubt that 
joint cultivation is better, more Pr°~ 
Stable and better from the social point 
of view, from the point of view of 
greater production and bringing higher 
techniques A  fair amount of laniT 
that is often wasted today in boun­
daries and other things can be culti­
vated and that raises the income o f 
that area
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Of course, the House will remember 
that we have said that the ownership 
of the land will continue. Some peo­
ple say that this is either a ruse or 
even if we mean it, we will not be 
able to stick by it. I do not know; 
how can 1 say about the future? This 
concept of ownership is a peculiar 
concept which has changed through­
out the ages. The House knows 
Acharya Vinoba Bhave thinks there 
should be no ownership of land at all. 
There it is; I respect it and I should 
be very happy indeed if that was so. 
But I do not think it can be so today. 
1 do not reject it at all, but I do not 
think it is feasible today and therefore, 
I do not press for it  But this idea 
of ownership itself is an incorporeal 
thing, almost an invisible thing. 
Suppose there is a very big zamindari 
and a limited liability company with 
shares. The man owns 10 per cent 
of the land. But he cannot say. "this 
particular bit of land is mine’'. He 
owns 10 per cent of the larger area; 
the ownership is solid enough. He 
gets the dividends, or whatever i*. is. 
So, ownership remains and ownership 
tends to become that. Today land of 
course, is only terribly important in 
countries which are industrially back­
ward. It is somewhat important every­
where, but it is more important in in­
dustrially backward, communities. But 
wherever industry goes ahead owner­
ship becomes scrips and shares, 
ownership becomes credit, an invisible 
tiling. A man with credit can raise 
almost any amount to start industries, 
do this and that and sometimes 
to bamboozle people; but that is 
a different matter. Hie whole 
concept of ownership is changing 
and yet we are sticking to owner­
ship by sitting on a square yard 
of land and being proud that "this 
square yard is mine and nobody can 
take it” . Even there it goes, as com­
munal life goes—not “communal'' in 
the Indian sense of the word, limited 
sense. In the cities there used to be 
roads privately owned, bridges pri­
vately owned, all kinds of things. Now 
a roati has become a public, municipal 
property, a bridge has become munici­
pal or public property, public utilities

and so on. Railways and so many 
things have become public property. 
The idea of private ownership changes 
and the public and the individual 
benefit by it. So, this changing 
society changes its ideals about these 
basic forms of ownership. That will 
happen. One should not be afraid of 
it. In fact, one should welcome that, 
provided it leads to the objectives that 
we are aiming at.

Of course, all this that I have said 
just now has really no relation to this 
petty, limited problem of cultivation 
or joint cultivation. That is a limited 
problem and that can be justified, 
quite apart from other social ap­
proaches. I have said this because I 
find a certain note, even on those who 
approve of this a certain note, some 
times of apology, sometimes of appre­
hension “Oh, let us experiment, let us 
see what happens”. I just don't under­
stand it. Experiment what with? We 
have been experimenting on 'and for 
the last 20,000 years or 10.0C0 or 
whatever the period may be. Land 
is a place where experiments have 
been taking place more than on wiy- 
thing else; modem industry is a new 
thing. Land has been experimented 
upon by everyone for thousands of 
years. And does anybody imagine 
that the starting of co-operatives. 
or joint cultivation is a dangerous 
experiment which may lead to all 
kinds of harmful consequences? I 
just don’t understand this business. 
Of course, we have experimented 
with various forms; all social 
forms are experimented, experi­
mented in the sense from one to a 
higher form. The object :s that we 
should not remain where we remain 
and, worse still, to go down. Well, it 
is experimenting in the wrong direc­
tion.

So, I submit that in whatever way 
you look at this problem, you are 
driven to this conclusion thr-t our 
future lies ip a co-operative approach,

• I would add, a co-opera iive approach 
not in the land only but in the indus­
try also. For the moment, we are 
dealing with land. Tha co-cpcrative 
approach has to be prepared for.
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[Shri Jawaharlal Nehru] 
worked for, trained lor. We start, il 
we go by stages, rapid B tages I hope, 
but, nevertheless, stages. And that 
is why I would myself venture to 
support the amendment put forward 
by my colleague Dr. Ram Sdbheg 
Singh. Not that I have a?y objection 
to the main Resolution. Only I wont 
to make it a practical appioach. I 
should like the mam Resolution if 1; 
could be effected as rapidly aa 
possible. I shall welco-ne it But, for 
the moment, a practical approach :s 
given Dr. Ram Subhag Singh’s reso­
lution.

On<tfnng more Shri Pataaik said 
something about a Parliamentary 
committee or commission being 
appointed to study this question. I do 
not know; 1 do not myself understand 
how that will be profitable at this 
stage Maybe, at some stage it will 
be useful We are studying it in all 
manner of fields—the Planning Com­
mission studies it, the All India Con­
gress Committee has got rather high 
power sub-committees studying it and 
in a sense, the Co-operative Move­
ment, of course, is studying it. And 
many Members of Parliament have 
their own committees, Party commit­
tees and others. Certainly, let us study 
it in that informal way But I do not 
think it will be any good for a formal 
committee to study it and try to find 
out as to what has happened and, if 
I may refer to Shri Patnaik’s speech, 
what Mr> Darling said some time 
ago. It is totally immaterial as to 
what Darling said or did not say or 
did or did not do—Darling’s work is of 
the past which is of no interest to me— 
or what faults we committed in the 
past. Of course, we have committed 
faults during the British time and 
during the subsequent time. The past 
is all right where it is. Let it remain 
there. We have to do with the 
present and more so with the future.

Shri Sinhasan Singh: About ceiling, 
whether land on which co-operation is 
to begin will be carved out from 
bigger landholders’  About ceilings,

he has himself given in the Second 
Planning Commission’s Report that 
certain types of land will be exempted 
from ceilings, that is, plantations, big 
farms, sugarcane companies farms and 
all these farms will be exempted

Shri Jawahaxlal Nehru: I have not 
quite understood the hon. Member’s 
question except that I have heard the 
word ‘ceiling’ several times

Shri Sinhasan Singh: The Report of 
the Second Planning Commission has 
exempted certain lands from ceilings. 
They are big orchards, farms, sugar­
cane farms etc

Shri Jawaharlal Nehru: I cannot
answer that at length here. I accept 
entirely the proposal to have ceilings 
on land In fact, all this is rather ' 
correlated Ceiling, co-operatives, 
state trading are all correlated and 
should be looked at as a common pic­
ture State trading will be com­
pletely successful with co-operatives. 
Without that, it will succeed in some 
measure but not that completely

The hon Member referred to the 
Second Plan and to some exemptions 
of ceiling I cannot say yes or no to 
a question like that. There may be 
some exemptions One has to exa­
mine them The exemption may 
change from time to time. The whole 
idea of exemption give there was that 
we were so anxious so that food pro­
duction might not suffer and we did 
not wish to touch real good 
which were producing a lot for the 
time being. It is a temporary phase.

Shri U C Patnaik: May I know
from the hon. Prime Minister as to 
what are his reactions to the proposal 
made by some hon. Members in their 
amendments that side by side with 
service co-operatives in Government 
lands, reclaimed lands and bhoodan 
lands higher types of co-operative 
farming be tried urgently and imme­
diately?
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Shri Jiw ibulal Nehru: Yek, Sir
Wherever they can be tried they 
should be tned Undoubtedly, in new 
lands reclaimed we might try it In 
bhoodan lands certainly it should be 
tried. In fact, wherever possible, it 
should be tried

Shri U. C Patnaik: As the hon 
Prime Minister has commended 
amendment No 7, may I draw his 
attention to another amendment 
which incorporates the same thing 
with some additional suggestions, 
namely, the amendment by Shri Radha 
Charan Sharma and Shri Pahadia and 
another hon friend The first para­
graph is the same as that of amend­
ment No 7 but it has added a few 
other valuable suggestion* which are 
now accepted by the hon Prime 
Minister What are his reactions to 
amendment No 10’  I would per­
sonally agree to that amendment be­
cause it has some additional concretc 
suggestion

Shri Jawaharlal Nehru: I have just 
read amendment No 10 There are 
some parts in it to which I would 
not like to commit myself For 
instance, the part about training ade­
quate cadres of officials is all right, 
start co-operative farms m Gramdan 
villages—I think it should be a right 
thing but it is not for me to say, it 
is for Acharya Vinoba to say as to 
what is going to happen to Gramdan 
villages, it is not right for me, 
Dandakaranya is a very special place 
for refugees and to say start co­
operatives there, well there are 
jungles there, there is no land and it 
will not be feasible Therefore, as 
drafted, I am afraid, I cannot accept 
it although in the main I agree with 
it

Mr Speaker: May I call upon the 
hon. Member who moved the Resolu­
tion to reply’

Shri BraJ Raj Singh (Firozabad) 
We have agreed to sit up to 7 p m

Mp. Speaker: Who has agreed’  We 
have not agreed I understand there

was a suggestion but there has been 
no decision Again and again, it has 
been our experience that even in cases 
of important subjects coming up, hon 
Members refused to speak and re­
fused to be in their benches, except 
for one or two hon Members who 
spoke That has been the experience

A0 Hon. Member: Today we have 
sufficient Members m the House

Mr. Speaker: Mr Patnaik may 
speaK

Shri U. C. Patnaik: Mr Speaker,
Sir, J am grateful to the House and to 
the Members of the Treasury Benches 
and to tbs Leader of the House for 
the interest that they have evinced 
m this subject and also for the weight 
that they have attached to it It is 
really a welcome thing, Sir that, the 
Nagpur Resolution which has evoked 
so much of controversy m this landr 
has now been reoriented in this House 
m a very realistic manner which will 
be acceptable to the whole country 
As regards the amendments that have 
been given, I agree with the hon 
Leader of the House that amend­
ment No 7 given by Dr Ram Subhag 
Singh to the House is the least con­
troversial and it could be accepted by 
everybody I personally would have 
gone a little further to agree to (a),
(b) and (c) of amendment No 10, 
because they gave certain positive 
suggestions—not merely a sort of 
general thesis—but positive sugges­
tions for improving the organisation, 
because, today, the most imporant 
thing is to improve the organisation 
in such a manner that it inures the 
benefit of co-operatives and to the 
development of agriculture As the 
Prime Minister has stated, they are 
all very good suggestions but he 
would not commit himself to any of 
them I would personally suggest 
that he might consider at least giving 
directives to the Ministries and the 
State Governments about the points 
raised in (a), (b) and (c) of Amend­
ment No 10 This may be communi­
cated <or acceptance, along with other
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in foreign exchange

[Shri U C Patnaik] 
suggestions made on the floor of the 
House, so that the new experiment 
may be crowned with success

I am very happy to agree to amend­
ment No 7 I hope the whole coun­
try will try to make this experiment 
a success I hope that Government 
also will try to have the co-operation 
of one and all, co-operation of the 
departments inter se, co-operation 
between the Centre and the States, 
and between the Government and 
-the public, so that ultimately 
this great movement will be a 
great success I will only add, Sir, 
-that we will try to do this with the 
least possible foreign assistance We 
will do it by pooling our national re­
sources—human as well as material— 
so that Co-operative farming becomes 
a success, with the help of one and 
all 'Thank you

Mr. Speaker: I shall put Dr Ram 
Subhag Singh’s amendment to the vote 
jof the House

The Question is

“That for the original Resolu­
tion, the following be substituted, 
namely —

This House recommends that dur­
ing the next three years every 
possible effort should be made 
to organise Service Co­
operatives all o<rer the country 
and to develop the spirit of 
co-operation m general so 
that Co-operative Farms may 
be set up voluntarily by the 
people concerned wherever 
conditions are mature ”

The motion was adopted

Mr. Speaker: The amendment »  
earned All the other amendments 
are barred Now, Mr V P Nayar

18 05 his.
RESOLUTION RE APPOINTMENT 

OF COMMITTEE OF MEMBERS 
OF PARLIAMENT TO ENQUIRE 
INTO MALAPRACTICES IN 
FOREIGN EXCHANGE.
Shri V F Nayar (Quilon) I beg to 

move
“This House is of opinion that 

in view of undisclosed foreign ex- * 
change held by various industria­
lists and others, a Committee con­
sisting of Members of Parliament 
be appointed to enquire into and 
reiport on the measures which 
ought to be taken with a view to 
effectively eradicate malpractices 
in foreign exchange ”

Mr Speaker: Resolution moved

“This House is of opinion that 
m view of undisclosed foreign ex­
change held by various industria­
lists and others, a Committee con­
sisting of Members of Parliament 
be appointed to enquire into and 
report on the measures which 
ought to be taken with a view to 
effectively eradicate malpractices 
m foreign exchange ”

The hon Member may continue on 
the next day

18.08 tors.

The Laik Sabha then adjourned till 
Eleven of the clock on Monday, March 
30, 1959/Chaitra 9, 1881 (Saka)




